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LITIGATION INFORMATION TRACKING & EVALUATION SYSTEM

The established Justice Department in the Secretariat is to monitor litigation to which the State is a party. Justice
department identified 296 units under 51 Administrative departments of the Government to create a comprehensive
database and to provide information to the State Government on litigation matters.
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Nodal Officer (IT): Sh. Laxmi Kant Tanwar, Analyst cum Programmer (Dy. Director), Justice Department | Ph. No. : 0141-5153222 IP-21317 | Email ID :
justice-deptt@rajasthan.gov.in | Office Address: Room No.7327, Food Building, Secretariat, Jaipur
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i Dashboard

§i Masters

i Case Management

i High Court Cases New ¢
§ Pre Litigation

§ User Management New ¢
i Monthly Litigation

i MIS Reports

i Summary Reports

I Detail Reports

B Analy
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Case Entry Status
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Case Entry Status Categary wise

Registered (Entered)

ER Dashboard
j§ Masters

j Case Management

Today
i High Court Cases New ¢
This week

§ Pre Litigation .
= This month

j User Management New ¢ This Year(A)

Previous Years(B)
onthly Litigation
Total(A+B) 45/

VIS Reports

§ Summar

Action Pending (Pending Cases - Main Party)

Court wise District wise




DASHBOARD

Category (Priority)
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Attention Warranted | Summary Report | Talking Points | Entry Status Evaluation Report
Bi Dashboard
Case Entry Status Category wise m

B Masters

B Case Management Registered (Entered)

Today
I High Court Cases New ¢
This week

j Pre Litigation .
= This month

lanagement Newe ¢ This Year(A)

Previous Years(B)
onthly Litigation
Total(A+B) 457

i MIS Reports

§ Summary R

Action Pending (Pending Cases - Main Party)

Court wise District wise

§ Detail Reports
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Attention Warranted | Summary Report | Talking Points | EntryStatus | AAG Performance Evaluation Report
Case Entry Status Category wise m

B Case Management Registered (Entered)

iy

B Dashboard

B Masters

Today
R High Court Cases New ¢

This week
§ Pre Litigation .
o = This month

B User Management New ¢ This Year(A)

Previous Years(B)
B Monthly Litigation

Total(A+B) 457

Il MIS Reports
R Summary

B Detail Reports Action Pending (Pending Cases - Main Party)
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Rew Category Cases Details
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Re. Tase Details

Financial Policy- Issues of Public Importance Contempt
Implications (Cases Matter (Environmental Issues and Public Cases
worth > Rs. 10 cr.) Interest Litigations.)

Supreme
Court

High
Court
Bench,
Jaipur

RCSAT




Category Cases Details

oard W

Orange Cases Details

Financial Policy- Contempt Issues of Public Cases Pending For

Implications  Matter Case Importance More than

(Cases worth (Environmental

>Rs.1cr.) Issues and Public
Interest
Litigations.)

10 15
years years

High
Court
Jodhpur

High
Court

Bench,
Jaipur

RCSAT

Other
Sub-
Ordinate
Courts

Tribunal
Courts




Green Category Cases Details
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Green Cases Details

Court Name

Supreme Court

High Court Jodhpur

High Court Bench, Jaipur
RCSAT

Other Sub-Ordinate Courts

Tribunal Courts
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Action Pending Report

& C | ® Not secure | lites.|aw.rajasthan.gov.in/Dashboard

E Enter Case No for Search “ Welcome to Agriculture Department, Jaipur

Office Al Main/Performa MainParty ¥ Status Dendin v

Attention Warranted | Summary Report | Talking Points | EntryStatus | AAG Performance Evaluation Report
Case Entry Status Category wise

§ Case Management Registered (Entered)

B4 Dashboard

i Masters

Today
i High Court Cases New ¢

This week

i Pre Litigation .
- This month

§ User Management New ¢ This Year(A)

Previous Years(B)
i Monthly Litigation
Total(A+B) 457

i MIS Reports
i Summary Reports

B Detail Reports Action Pending (Pending Cases - Main Party)

Analysis Reports




DASHBOARD

Action Pending Report (Court Wise)

C | @ litesJaw.rajasthan.govin/Dashboard

Total(A+B) ! AWALN Green

R Pending Cases Report

Action Pe Pending Cases - Main Party)

Court wise District wise

Court Type Total Pending  Red Reply Contempt Decisionnot Order Stayin Stayin  Personal Next Hearing Date
Category Not Cases Implemented Pending  Favour Against Appearance
As Per As Filed for Due Not Updated
Office Per Appeal Course updated (Today
Records  LITES (Date and
Before  Onward
Today) Date)

B Search/Query  New ¢

13 14

Supreme
Court

High Court
Jodhpur

High Court
Bench,
Jaipur

RCSAT
Other Sub-

Ordinate
Courts




DASHBOARD

Action Pending Report (District Wise)

& C | ® lites.law.rajasthan.gov.in/Dashboard

1718 [eg=l

B Analysis Reports

B Pending Cases Report

Action Pending (Pendin - Main Party)

District Name Total Pending  Red Reply Contempt Decisionnot Order Stayin Stayin  Personal Next Hearing Date
Category Not Cases Implemented Pending Favour Against Appearance
As Per As Filed for Due Not Updated
Office Per Appeal Course updated (Today
Records LITES (Date and
Before Onward
Today) Date)

B Search/Query  New ¢

13
Ajmer
Alwar
Banswara
Baran
Barmer
Bharatpur
Bhilwara

Bikaner




DASHBOARD

Action Pending Report (Office Wise)

C | @ lites.|law.rajasthan.gov.in/Dashboard

Total{A+B)

[ Pending Cases Report

Action Pending (Pending Cases - Main Party)

Unit Name < Office Total Pending  Red Reply Contempt Decision Order Stayin Stayin Personal Next Hearing Date
Name Category Not  Cases not Pending Favour Against Appea-
AsPer As Filed Imple- for rance Due Not Updated
Office Per mented  Appeal Course updated (Today
Records LITES (Date and
Before Onward
Today) Date)

B Search/Query  New ¢

13 14

Agriculture Department
(Admin. in Secretariat) &
Agriculture Department
(Admin. in Secretariat)

Agriculture Department,
Jaipur < DIRECTORATE OF
AGRICULTURE

Agriculture Department,
Jaipur % Dy. Director
Agriculture (V) Bundi

Agriculture Department,
Jaipur 9 Dy. Director




DASHBOARD

Action Pending Report (Click Here for Print)
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E Enter Case No for Search n Welcome to Agriculture Department, Jaipur
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Attention Warranted | Summary Report | Talking Points | Entry Status | AAG Performance Evaluation Report
Case Entry Status Category wise

Registered (Entered)

ER Dashboard

WEREE

Today
§ High Court Cases New ¢
This week

§ Pre Litigation .
B This month

Management New ¢ This Year(A)

Previous Years(B)
§ Monthly Litigation
Total(A+B) 457

§ MIS Reports

i Summary Reports

Action Pending (Pending Cases - Main Party)

Court wise District wise

i Detail Reports
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DASHBOARD

Action Pending Report for Print

Print

Total: 1 sheet of paper
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Change...
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Portrait
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Two-sided

4 More settings

Print using system dialo

Ctrl+Shift+P)

AE LITES Justcn Dapartsan

Action Pending (Pending Cases - Main Party)

Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System)

Departrment Name : Agriculture Department { s on 02/08/2018 )

Court Total Pending ~ Red Reply Contempt Decisionnot Order  Stayin  Stayin  Pe

Type Category Mot Cases Implemented Pending Favour Against &)
AsPer s Filed for

Office  Per Appeal
Records  LITES

Ordinate
Courts

Tribunal
Courts

Total

il i arw tgaathan ow inDiashboard

Category Not Cases

Implemented Pending  Favour Against Appearance
Eilaed Foe

Lindatard




DASHBOARD

Summary Detail (previous 7 Days and Next one Month)

& C | @ lites.law.rajasthan.gov.in/Dashboard HlH Q@ :

Before  Onward
Today)  Date)

13 14

Supreme
Court

High Court
Jodhpur

High Court
Bench,
Jaipur
RCSAT
Other Sub-
Ordinate

Courts

Tribunal
Courts

Total

aring Details (Last 7 Days and Next one Month) If row color is red then please update 0IC Mobile No.
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C | @ liteslaw.rajasthan.gov.in/Dashboard

Next

DASHBOARD

Summary Detail (Last 7 Days )

S.N. Office Name

Joint Director Agriculture
Jodhpur

KUMS SADULSHAHAR

KUMS ABUROAD

S JAIPUR (ANAJ)

S JAIPUR (FIV)

S JAIPUR (F/V)

15 |AITARAN

DIRECTORATE OF
AGRICULTURE

Court Name,Place

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

AC) (D) JM, JAITARAN
(PALI)

AC) (ID) JM, JAITARAN
(PALI)

RCSAT, JAIPUR, JAIPUR

Abbr/CaseNo/Year

CWP/CW/3088/2001

CWP/CW/1031/2014

CRLMP2295/2015

CWP/CW/E921/20M

[7940/2012

CW/9606/2011

CWP/CW/13481/2009

SUIT/218/2010

SUITF219/2010

CATRE/2014

Pett./App. V5 Respondent

STATE GOVT. V5 SECRETORY
KESHWAMAND MAHA

ARVIND&ORS V5 STATE&ORS

JAI CHAND V5 STATE OF R4 & OTHS

JAVED V5 STATE OF RAJ. & ORS.

M/5 KAMAL ENTERPRISES VS STATE

GOWT & ORS.

SEVARAM RUDLA V5 STATE OF RAJ. &
ORS.

M/5. DHABAS BROTHERS V!
RAJ. & ORS.

SETATEOF
KUMS JAITARAN WS M/S PAWAN KUMAR
SI5QDIYA

KUMS JAITARAN WS W/S MOTI LAL
PRAKESH CHAN

Bhawar Lal Kumawat V5 State Of
Rajasthan

tails (Last 7 Days and Next one Month) If row color is red then please update OIC Mobile No.

Lawyer Name

BHARAT DUTT SHARMA
(DY.G.C) HCJODHPUR

BHARAT DUTT SHARMA
(DY.G.C) HCJODHPUR

MANJU JOSHI [AD.G.C)
HCJAIPUR

MANJU JOS
MANJU JOSHI [AD.G.C)
HCJAIPUR

MANJU JOSHI [AD.G.C)
HCJAIPUR

5.R. BHANDARI

5.R. BHANDARI

VIKARAM SINGH

RATHOR JAIPUR

OIC Name

AO (GENERAL)

JODHPUR

CHIMAM LAL VERMA

SURESH KUMAR

WMANGAL

ASHOK GARG

MAHIPAL SINGH

ASHOK GARG

ASHOK GARG

SECTK.UMSJAITARAN

SECT K.U.M.5JAITARAN

D.F.YADAV

Next
Hearing
Date

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018




(.

C | @ lites.law.rajasthan.gov.in/Dashboard

Next Hearing Details (Last

Last 7 Days

S.N. Office Name

DIRECTORATE OF
AGRICULTURE

DIRECTORATE OF
AGRICULTURE

KUMS DEOLI
KUMS JAIPUR (ANA])
KUMS ATRU

RSAME

SWAMI KESHWANAND
RAJASTHAN AGRI
UNIVERSITY

Joint Director

Horticulture Div-Jaipur

DIRECTORATE OF
AGRICULTURE

DASHBOARD

Summary Detail (Next One Month)

Court Name,Place

HIGH COURT BENCH
JAIPUR, JAIPUR

RCSAT, JAIPUR, JAIPUR
HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JMIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

RCSAT, JAIPUR, JAIFUR

) If row color is red then please update OIC Mobile No.

Abbr/CaseNo/Year

CWP/CW/645/2013

CWP/CW/1307/2008

CWR/CW/465

CWP/CW/12961/2012

CWP/CW/4635/2015

CWP/CW/20403/2013

A0 T

CWPR/CW/227359/2017

CA/357/72015

vmxt one Month)

Pett./App. VS Respondent

M/5. MAHESH KHAD BHANDAR V5
STATE GONT.

SHRI JAGAN SINGH BHOJ VS STATE

MR. SHIVJI LAL V5 SEC. K.U.M.S. DEOLI &
OTH

M/5 SATYAJAG ENTERPRISES VS STATE
OF RA) & OTHS

KRISHI UPA] MANDI ATRU W5 BUPENDRA
KUMAR RAMESHWAR

/5 SATYAJAG ENTERPRISES V5 RSAMB

DR. SATYENDRA DEV SAXENA VS
SKRAU Bikaner

Baldev Singh Siddhu V5 State of
Rajasthan and Others

GUMAN SINGH RATHORE VS STATE

Lawyer Name

PRADEEP KALWANIA
SUMMER SINGH
BADSARA, JAIPUR

MANJU JOSHI

SMT. MANJU JOSH

MANJU JOS

RAKATTA

Jagmohan Saxena,
AAG, Raj. HC, Jaipur

1
et

VIKARAM SINGH
RATHOR JAIPUR

OIC Name

DISTRICT EXT. OFFICER,

BUNDI

VINOD KUMAR

KRANTI KUMAR MEENA

MAHI PAL SINGH

WMANQ) MEENA

XEN PHM

0.P.Bairwa

Hemraj Baswal

O.P.YADAY

Next
Hearing
Date

31/08/2018

31/08/2018

31/08/2018

31/08/2018

31/08/2018

31/08/2018

30/08/2018

30/08/2018




DASHBOARD

Summary Detail (Court Wise)

& C | @ lites.law.rajasthan.gov.in/Dashboard
Jalpur

RCSAT
Other Sub-
Ordinate

Courts

Tribunal
Courts

Total 1590 2397

Next Hearing Details (Last 7 Days and Next on ) If row color is red then please update 0IC Mobile No.

Court Name Case Count
Supreme Court

High Court Jodhpur

High Court Bench, Jaipur

RCSAT

Other Sub-Ordinate Courts




DASHBOARD

Summary Detail (District Wise)

& C | @ liteslaw.rajasthan.gov.in/Dashboard
COUrTs

Total 1590 2397 38

Next Hearing Details (Last 7 Days and Next ane Month) if row ed then please update OIC Mobile No.

District Name Case Count
Ajmer

Alwar
Banswara
Baran

Barmer
Bharatpur
Bikaner
Chittorgarh
Churu
Hanumangarh

Jaipur




DASHBOARD

Summary Detail (Office Wise)

& C | @ lites.law.rajasthan.gov.in/Dashboard
LourTs

Total 1520 2397 38

Next Hearing Details (Last 7 Days and Next one Month) If row color is red then pleas IC Mobile No.

Office Name Case Count
AGRICULTURE UNIVERSITY, KOTA 18
DIRECTORATE OF AGRICULTURE 92
HORTICULTURE DEPARTMENT

JD (REG.) JAIPUR

JDHQ JAIPUR

Joint Director Agriculture Jodhpur

Joint Director Horticulture Div-Jaipur

KUMS ABUROAD

KUMS AJMER (ANAJ)

KUMS ALWAR

KUMS ATRU




&

C | @ lites.aw.rajasthan.gov.in/Dashb

Courts

Total

oard

1590

DASHBOARD

Hearing Detail (Last 7 Days and Next one Month)

2397 38

etails (Last 7 Days and Next one Month) If row color is red then please update OIC Mobile No.

Joint L .ector Agriculture

Jodhpur

KUMS SADULSHAHAR

KUMS ABUROAD

KUMS JAIPUR (F/V)

KUMS JAIPUR (ANAJ)

KUMS JAIPUR (F/V)

KUMS JAIPUR (F/V)

KUMS JAITARAN

Court Name,Place

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

RAJASTHAN HIGH COURT

JODHPUR, Jodhpur

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

AC) (ID)JM, JAITARAN
(PALI)

Abbr/CaseNo/Year

CWP/CW/308872001

CWP/CWM031/2014

CRLMP/2295/2015

CWP/CW/8521/2011

CWP/CW/T940/2012

CWP/CW/9806/2011

CWP/CW/13481/2009

SUIT/218/2010

Pett./App. VS Respondent

STATE GOVT. V5 SECRETORY
KESHWANAND MAHA

ARVIND&ORS V5 STATE&ORS

JAI CHAND V5 STATE OF RA) & OTHS
JAVED V5 STATE OF RA)J. & ORS.

W/5 KAMAL ENTERPRISES V5 STATE

GOVT & ORS.

SEVARAM RUDLA VS STATE OF RA). &
ORS.

M/S. DHABAS BROTHERS V
RAJ. & ORS.

5 STATE OF

KUMS JAITARAN V5 M/5 PAWAN KUMAR
SIS0DIYA

Lawyer Name

BHARAT DUTT SHARMA

(DY.G.C) HCJODHPUR

BHARAT DUTT SHARMA

(DY.G.C) HCJODHPUR

MANJU JOSHI (AD.G.C)
HCJAIPUR

MANJU JOS

MANJU JOSHI (AD.G.C)

HCJAIPUR

MAN]U JOSHI (AD.G.C)
HCJAIPUR

5.R. BHANDARI

OIC Name

AO (GENERAL)

JODHPUR

CHIMAN LAL VERMA

SURESH KUMAR

MANGAL

ASHOK GARG

MAHIPAL SINGH

ASHOK GARG

ASHOK GARG

SECT.K.UM.5 JAITARAN

Next
Hearing
Date

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018




DASHBOARD

Office wise

& C | @ Notsecure | liteslaw.rajasthan.gov.in/Dashboard

Welcome to Agriculture Department, Jaipur

Office Al Main/Performa Main Party ¥ Status Pendin ¥

T T — Evaluation Report
Dy.

Director Agriculture (V) ZP Baran

B Dashboard Dy. Director Agriculture (V) Bundi

Dy. Director Agriculture (V) ZP Alwar

Dy. Director Agriculture (V) ZP Banswara
Dy. Director Agriculture (V) ZP Barmer
Dy. Director Agriculture (V) ZP Chittorgarh
B CaseManagement ¢ Dy. Director Agriculture (V) ZP Churu

Dy. Director Agriculture (V) ZP Dausa

(
E Category wise Court wise
(

(

(

(

B High Court Cases New ¢ Dy. Director Agriculture (V) ZP Dholpur

(

(

(

(

(

(

(

Case Entry
B Masters

Dy. Director Agriculture (V) ZP Dungarpur

Dy. Director Agriculture (V) ZP Jhunjhunu

Dy. Director Agriculture (V) ZP Nagaur

Dy. Director Agriculture (V) ZP Pali
Aanagement New ¢ Dy. Director Agriculture (V) ZP Pratapgarh

Dy. Director Agriculture (V) ZP Rajsamand

Dy. Director Agriculture (V) ZP Sawai Madhopur
Dy. Director Agriculture (V) ZP Sirohi ) a57
Joint Director Agriculture Jaipur

§ Pre Litigation

§ Monthly Litigation
Green

i MIS Reports

i Summary Reports

Action Pending (Pending Cases - Main Party)

Court wise District wise

j Detail Reports




DASHBOARD

Office, Main/Performa & Status

& C | ® Notsecure | lites.law.rajasthan.gov.in/Dashboard

n Welcome to Agriculture Department, Jaipur

Office Dy. Director Agric ¥ Maianerforma Status Dendin ¥
Main Party
Attention Warranted | Summary Report Talktry Status | AAG Performance Evaluation Report
All

Case Entry Status Category wise

§ Case Management < Registered (Entered)

B Dashboard

§ Masters

Today
i High Court Cases New ¢

This week

§ Pre Litigation .
B This month

- Management Newe ¢ This Year(A)
Previous Years(B)
i Monthly Litigation
Total(A+B)
i MIS Reports

| Summary Reports

) Detail Reports Action Pending (Pending Cases - Main Party)

B Ana Court wise District wise
ANalysis Reports




DASHBOARD

Office , Main/Performa & Status -> Search

& C | @ Notsecure | lites.law.rajasthan.gov.in/Dashboard

bartment, Jaipur

Office Main/Performa Main Party ¥ Status

Dy. Director Agric ¥
Attention Warranted | Summary Report | Talking Points | Entry Status

Case Entry Status

B Case Management Registered (Entered)

Today
[ High Court Cases New ¢
This week

j Pre Litigation .
5 This month

Management New ¢ This Year(A)

Previous Years(B)
onthly Litigation
Total(A+B) 457

i MIS Reports

i Summary Reports

Action Pending (Pending Cases - Main Party)

Court wise District wise

§ Detail Reports




DASHBOARD

Attention Warranted Report

& - (C |® Notsecure | lites.layMasthan.gov.in/Dashboard

n Welcome to Agriculture Department, Jaipur ® Back to 550

v Main/Performa ainparty v Status Pendin ¥

Attention Warranted | Summary Report | Talking Points | EntryStatus | AAG Performance Evaluation Report
Case Entry Status Category wise m

Registered (Entered)

B Dashboard
B Masters

B cCase Management

Today
Il High Court Cases New ¢
This week

§ Pre Litigation ,
= This month

§ User Management New ¢ This Year(A)
Previous Years(B)
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Details Report

W

DASHBOARD

Attention Warranted Report

Government of Rajasthan

Justice Department

(Litigation Information Tracking & Evaluation System)

Detail Report of Cases Pending for More Than 10 Years

02/08/2018 15:42:18

Abb/ Case No/Year

Court Name & Place

Petitioner / Appellant
& Desg

Non- Petitioner / Respondent &

Desg

Lawyer Name

OIC Name

Next
Hearing
Date/
Decizion
Date

Priority | Status

Administrative Department Name : Agriculture Department

Unit/ Department Name : Agriculture Department, Jaipur

Office Name :- DIRECTORATE OF AGRICULTURE

1

CWP/CW/10141/2008

HIGH COURT BENCH
JAIPUR, JAIPUR

SH-BHAGWATI
PRASAD SHARMA,
AGRICULTURE
SUPERVISIOR

STATE, SECRETARY,

AGRICULTURE

ANKUR RASTOGI (AD.G.C)

GANGA SAHAI
SHARMA

17/09/2018

CWP/CW/3271/2008

HIGH COURT BENCH
JAIPUR, JAIPUR

YUDISTHAY RAJ
TENAIJA,

STATE, SECRETARY,

AGRICULTURE

ANKUR RASTOGI (AD.G.C)

AD (EXT) HQ,
JAIPUR

09/08/2018

CWER/CW/1771/2008

HIGH COURT BENCH
JAIPUR, JAIPUR

CHOTU RAM MEENA,
IV CLASS

STATE, SECRETARY,

AGRICULTURE

ANKUR RASTOGI (AD.G.C)

AD
(INFORMATION)
HQ. JAIPUR

24/02/2012

CSA (WRIT)/1395/2008

HIGH COURT BENCH
JAIPUR, JAIFUR

STATE, SECERTARY,
AGRICULTURE

SHRIMAN SINGH,

B.P. AGRAWAL (A.G.).
JAIPUR

FAJEDNRA
KHANDELWAL

CWP/CW/8679/2007

HIGH COURT BENCH
JAIPUR, JAIPUR

HARNATH SINGH,
RETD. DY. DIRECTOR.
(AGRI)

STATE, PRIN.SECRETARY, AGRL

GOVERNMENT ADVOCATE
(RHC, JAIPUR)

AD (PULSES)
JAIPUR

09/09/2011

CWP/CW/2895/2007

HIGH COURT BENCH
JAIPUR, JAIPUR

RAGHUVEER SINGH,

STATE, DS, AGRICULTURE

MANIU JOSHI (AD.G.C))
HCJAIPUR

Dy Dir Horti (N.)

271012017
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Attention Warranted | Summan, Report | Talking Points | EntryStatus | AAG Performance Evaluation Report
Case Entry Status Category wise m

Registered (Entered)

B Dashboard
i Masters

j Case Management
Today
| High Court Cases New <
This week
§ Pre Litigation ,
- This month

§ User Management New < This Year(A)

Previous Years(B)
onthly Litigation
Total(A+B) 457

i MIS Reports

B Detail Reports Action Pending (Pending Cases - Main Party)

) Court wise District wise Office wise
B Analysis Reports :




DASHBOARD

Summary Report(Drill Down Report)

& C | @ Not secure lites.law.rajasthan.gov.in/Dazhboard/DashBoardDetails
Summary Report

S.N. Admin Department Name Total Cases
Agriculture Departmeng 809
Unit Name Total Cases

1IN0
££UU

Agriculture Department, Jaipur

Office Name Total Cases
DIRECTORATE -DFAGRICLLTL%Eé// 2018

Dy. Director Agriculture (V) Bundi

Dy. Director Agriculture (V) ZP Alwar

Dy. Director Agriculture (V) ZP Dausa

Dy. Director Agriculture (V) ZP Rajsamand

Dy. Director Agriculture (V) ZP Sirohi

Joint Director Agriculture Jaipur

Joint Director Agriculture jodhpur

Joint Director Agriculture Sriganganagar




DASHBOARD

Summary Report(Drill Down Report)

& C | @ Notsecure lites.|law.rajasthan.gov.in/Dashboard/DashBoardDetails?Length=9
Summary Report 2 Back

S.N. Admin Department Name Total Cases
1 Agriculture Department 5819

Unit Name Total Cases

Agriculture Department, Jaipur

Office Name Total Cases

DIRECTORATE OF AGRICULTURE 2021

Case No/Year/Abbr Court Name, Place Reg. Date  OIC Name Status
33659/2000/S SUPREME COURT, DELHI 13/3/2000 DD (EXT) CHURU Decided
16573/2001/SLP SUPREME COURT, DELHI 20/8/2001  ATTAR SINGH MEENA Decided
9330/2003/5LP SUPREME COURT, DELHI 7/11/2003  GOVIND SRIVASTAVA Decided
13734/2003/5LP SUPREME COURT, DELHI 1/1/2003 CHIEF ACCOUNTS OFFICER Decided
-253/2005/5LP SUPREME COURT, DELHI 17/10/2005 DD(5tat) Decided
SUPREME COURT, DELHI 7/4/2005 SUNIL KUMAR MATHUR Decided
4740/2005/5LP SUPREME COURT, DELHI 17/10/2005  ARO (HQ) JAIPUR Decided
6854/2005/5LP SUPREME COURT, DELHI 24/9/2005  ARO(HQ) JAIPUR Decided

11657/2005/5LP SUPREME COURT, DELHI 71442005 KULDEEP BHARDWAJ Decided
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DASHBOARD

Summary Report(Drill Down Report)

C | @ Not secure lites.law.rajasthan.gov.in/Trn_CaseSearch/Details/TA35TERDTFFOEFTE

@

Dashboard

# User Registration

Complete Case Detail

Admin Department : Agricu'ture Depariment Unit Name : Agriculiure Department. Jaipur

Court Name with Place : SUPREME COURT. DELHI
Case Mo: 3363 Case Year: 2000 Abbreviation : SPECIAL LEAVE PETITION
Case File No : 2506 Case Subject Category : CIVIL-Others - Others
Priority: Gre= Subject Matter : ORDER-ORDER
Revenue/Expenditure Implication (Project Amtin Rs.): 0
Does the litigation involve any policy of Govt.fany amendment in act/any Policy decision of administrative department (Y/N] : Y
Petitioner's/ Appellant's Name : STATE
Non-Petitioner's/Respondent's Name : M'S. GUPTA CHEMICALPLTD
Govt. Lawyer's/Advocate's Name : MANISH SHINGHV AAGMEW DELHI
Officer In-Charge's Name & Designation : DD (EXT] CHURU.DD (EXTICHURU
Hearing Detail
Hearing Admitted? (Y/N/A) writ/ appeal / Stay Any Misc. Application  (if state is respondent) Argument
Date {Yes/No/Adjourned) spl.appeal? (WIA/SA) Granted? Filed? [Y/N) reply filed? (YiN} owver? [Y/N)
(Y/N)
N ¥ N
Decision Detail
Decision Date : 12/02/2002
Decision in Favour of Govt. (Fi/Against of Govt. (A) (F/A) : F

Time limit for compliance (mention date before compliance to be made): N

Contempt Detail

Judgment Pronounced/
Reserved? (P/R]

Q w

Welcome to Agricuture Department, |sipur

Office Name : DIRECTORATE OF AGRICULTURE

Registratioin Date : 13

Applied for copy? (Y/N) (if yes
than enter date)

Received copy? (Y/N) (if yes
than enter date)

Mext
Hearing
Date

N
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Talking Points Report

&€ =2 (C | ® Notsecure | liteslaw.rajasthan.gov.in/Dashboard

E Enter Case No for Search Welcome to Agriculture Department, Jaipur

Office ol .. Status Pendin ¥

Attention Warranted | Summary Report | Talking Points | EntryStatus | AAG Performance Evaluation Report

Category wise Cou

B Dashboard

Case Entry Status
B Masters

B Case Management Registered (Entered)

Today
[ High Court Cases New ¢
This week

j Pre Litigation .
= This month

Management New < This Year(A)
Previous Years(B)
onthly Litigation

Total(A+B) 457

i MIS Reports
§ Summary

) Detail Reports Action Pending (Pending Cases - Main Party)

_ ) Court wise District wise Office wise
B Analysis Reports .




& C | ® Not secure

B Dashboard

Masters

Case Management

High Court Cases New ¢

Pre Litigation

ianagement New ¢

Monthly Litigation

MIS Reports

Summary Reports

Detail Reports

B Analysis Reports

DASHBOARD

Talking Points (All Office)

lites.|law.rajasthan.gov.in/Dashboard/TalkingH

TALKING POINTS

Welcome to Agriculture Department, Jaipur

Main/Performa Main Party

FDF

Government of Rajasthan
Justice Department

(Litigation Information Tracking & Evaluation System)

Pending _ Main Party

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

S.No

TALKING POINTS (Pending)

AS PER LITES ( As on 07/08/2018 )

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not
made in other details (Appellant,Respondent,Lawyer,0IC
and Hearing)

Total Case Registered in F1:

668

Entry not in Appellant (F1-I) :

0

Entry not in Respondent (F1-1T) :

Entry not in Lawyer (F2-I) :

Entry not in OIC (F2-II) :

Entry not in Hearing (F3) :

Mext Hearing status

Date is Blank :

Out dated as on 07 /08/2018 :

No. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation




& C | ® Notsecure

B Dashboard

WEHE

j Case Management

i High Court Cases New ¢

§ Pre Litigation

i User Management New ¢

§ Monthly Litigation

i MIS Reports

i Summary Reports

j Detail Reports

B Analy

DASHBOARD

Talking Points (Click here for Office-wise)

lites.law.rajasthan.gov.in/Dashboard/TalkingPoints?Len

Office

Status

- All - Pending

TALKING P

Departm

Unit Nam

5.No

DIRECTORATE OF AGRICULTURE

Al -

Dy. Director Agriculture (V) ZP Baran

Dy. Director Agriculture (V) Bundi

Dy. Director Agriculture (V) ZP Alwar

Dy. Director Agriculture (V) ZP Banswara

Welcome to Agriculture Department, Jaipur

Main/Performa

Main Party

Dy. Director Agriculture (V) ZP Barmer
Dy. Director Agriculture (V) ZP Chittergarh
Dy. Director Agriculture (V) ZP Churu

Dy. Director Agriculture (V) ZP Dausa

Government of Rajasthan
Justice Department

n Information Tracking & Evaluation System)

Pending _ Main Party

Dy. Director Agriculture (V) ZP Dungarpur

Dy. Director Agriculture (V) ZP Jhunjhunu
Dy. Director Agriculture (V) ZP Nagaur

IS (Pending)

AS PER LITES ( As on 07/08/2018 )

Dy. Director Agriculture (V) ZP Pali

Dy. Director Agriculture (V) ZP Pratapgarh

Dy. Director Agriculture (V) ZP Rajsamand

Dy. Director Agriculture (V) ZP Sawai Madhopur
Dy. Director Agriculture (V) ZP Sirohi

Jeint Director Agriculture Jaipur

(
(
(
(
(
(
(
Dy, Director Agriculture (V) ZP Dhelpur
(
(
(
(
(
(
(

Total Case Registered in F1:

668

Entry not in Appellant (F1-I) :

0

Entry not in Respondent (F1-1I) :

0

Entry not in Lawyer (F2-I) :

0

Entry not in OIC (F2-II) :

1

Entry not in Hearing (F3) :

1

Next Hearing status

Date is Blank :

52

Out dated as on 07 /08/2018 :

330

No. of cases to be updated (in Due Course)

41

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation




DASHBOARD

Talking Point s- Status wise (All, Pending & Decided )

&« C | @ Mot secure | lites.law.rajasthan.gov.in/Dashboard,/TalkingPoints?Length=9

E Welcome to Agriculture Department, Jaipur

Office Al Status Main/Performa Main Party m

Decided
B Dashboard

TALKING POINTS PDF

§ Masters

Government of Rajasthan

Management Justice Department

(Litigation Information Tracking & Evaluation System)
Pending _ Main Party

j High Court Cases New ¢
= Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

} Pre Litigation
- S.No TALKING POINTS (Pending) AS PER LITES ( As on 07/08/2018 )

Total Case Registered in F1 : 668

i User Management New <
Entry not in Appellant (F1-I) : 0

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not Entry not in Respondent (F1-II) : 0
made in other details (Appellant,Respondent, Lawyer,0IC
and Hearing)

§ Monthly Litigation

Entry not in Lawyer (F2-I) :

) MIS Reports Entry not in OIC (F2-II) :
vila R L2

Entry not in Hearing (F3) :

i Summary Reports Date is Blank :

Next Hearing status Out dated as on 07/08/2018 :

i Detail Reports No. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

B Analy

Overall validation report and progress of updation




DASHBOARD

Talking Point s- Main/Performa Wise(All, Main & Performa Party)

< C | @ Mot secure | liteslaw.rajasthan.gov.in/Dashboard/TalkingPoints?Length=9

n ] | A Department, Jaipur
Status Pending Main/Performa M&in Party v

Main Party
Performa Party

All
ER Dashboard

TALKING POINTS PDF

Masters

Government of Rajasthan

Management Justice Department

. (Litigation Information Tracking & Evaluation System)
Pending _ Main Party

High Court Cases New ¢
= 5 Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

Pre Litigation
. S.No TALKING POINTS (Pending) AS PER LITES ( As on 07/08/2018 )

Total Case Registered in F1 : 668

User Management New <
Entry not in Appellant (F1-I) :

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not Entry not in Respondent (F1-II) :
made in other details (Appellant,Respondent,Lawyer,0IC
and Hearing)

Monthly Litigation
Entry not in Lawyer (F2-I) :

Reports Entry not in OIC (F2-II) :

Entry not in Hearing (F3) :

Summary Reports Date is Blank :

Next Hearing status Out dated as on 07 /08/2018 :

Detail Reports No. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation




DASHBOARD

Talking Point s— Click here for Search

& C | ® Notsecure | liteslaw.rajasthan.gov.in/Dashboard/TalkingPoints?Length=9

E Enter Case No for Search “ Welcome to Agriculture Departry
Office Al Status Pending Main/Performa Main Party v m

B Dashboard
TALKING POINTS POF

i Masters

Government of Rajasthan

§ Case Management Justice Department

(Litigation Information Tracking & Evaluation System)
Pending _ Main Party

§ High Court Cases New ¢
= = Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

§ Pre Litigation
= S.No TALKING POINTS (Pending) AS PER LITES ( As on 07,/08/2018 )

Total Case Registered in F1: 668

ianagement New <
Entry not in Appellant (F1-I) : o

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not | Entry notin Respondent (F1-II) :
made in other details (Appellant, Respondent,Lawyer,0IC
and Hearing)

i Monthly Litigation
Entry not in Lawyer (F2-I) :

b MIS Reports Entry not in OIC (F2-II) :
vila RE L

Entry not in Hearing (F3) :

i Summary Reports Date is Blank :

Next Hearing status Out dated as on 07/08/2018 :

i Detail Reports No. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation




DASHBOARD

Talking Points Printing

c
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lites.Jaw.rajasthangov.in

Government of Rajasthan
Justice Department

(Litigation Information, Tradking & Evaluation System)

Department Name : Finance Department, Jaipur
S.No TALKING POINTS

Entry notn &

Total Offices

ASPERLITES{ As om 12/04/2016 )
< inFl: 12627

130

Total 01C's : 2026

5208
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Entry Status Report

& 5 C | ® Notsecure | lites.law.rajasthan.gov.in/Dashboard

“ Welcome to Agriculture Department, Jaipur

Office Al - v Main/Performa Main Party ¥ atus pendin v

Attention Warranted Summary Report | Talking Points | Entry Status AAG Performance Evaluation Report
Case Entry Status Category wise

Registered (Entered)

E& Dashboard

Today
j High Court Cases New ¢
This week

j Pre Litigation i
< This month

er Management New ¢ This Year(A)

; Previous Years(B)
fonthly Litigation \
Total(A+B) \ Green

1S Reports

i Summary

) Detail Rep Action Pending (Pending Cases - Main Party)

ALk Sports Court wise
Analy e S
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DASHBOARD

Entry Status (Summary)

& C | ® Not secure | lites.law.rajasthan.gov.in/Dashboard/Sum Jort?Length=9

E n Welcome to Agriculture Department, Jaipur

Office

&8 Dashboard ENTRY STATUS SUMMARY <<Back  POF

XLS

i Masters i
Government of Rajasthan

Justice Department
§ Case Management (Litigation Information Tracking & Evaluation System)

Overall Status ( As on 07/08/2018)
j High Court Cases New ¢

Format 1 Format 2 Format3 | Format4 | Format5 Pre Litigation Total

) Pre Litigation gist. | Pett./App. | Non-Pett./Res. | Lawyer | OIC | Hearing Decision | Contempt | Demand of Justice | Motice 80 CPC | Arbitration | Transaction

Entry 780 1087 952 | 770 3160 1 0 0 7481

i User Management New ¢ Update 295 532 274 | 277 1148 0 0 0 2894

Delete 9 29 17| 35 157 317

i Monthly Litigation
S Today's Status

i MIS Reports Entry

Update

i Summary Reports Delete

i Detail Reports

i Analys




DASHBOARD

AAG Performance Report

& - C | @ Notsecure | liteslaw.rajasthan.gov.in/Dashboard

n e to Agriculture Department, Jaipur

Office Al - v Main/Performa Main Party ¥

Attention Warranted | Summary Report | Talking Points | Entry Status

Case Entry Status

B Dashboard

i Masters

j Case Management Registered (Entered)

Today
j High Court Cases New ¢

This week

} Pre Litigation .
& This month

- Mana This Year(A)

Previous Years(B)
i Monthly Litigation

Total(A+B) 457

§ MIS Reports
i Summary

) Detail Reports Action Pending (Pending Cases - Main Party)

B Anal Court wise District wise
Analys Leports




DASHBOARD

AAG Performance Report

& C | @ Notsecure | lites.law.rajasthan.gov.in/Dashboard/AAGPerformance?Length=9

Nelcome to Agriculture Department, Jaipur

B Dashboard AAG Performance Report << Back Print  XLS

i Masters -
Government of Rajasthan

Justice Department
§ Case Management (Litigation Information Tracking & Evaluation System) (As on 07/08/2018 )

Department Name : Agriculture Department

j High Court Cases New ¢ - - -
Unit Name : Agriculture Department, Jaipur

e At S.No. | AAG Name Total Cases Decided Favour Against Percentage of cases in favour
Pre Litigation

1 Saurabh Shyam Shamsheri AAG, 5C NEW DELHI

i User Management New ¢ K. L. THAKUR AAG, Raj. HC, Jodhpur

RAJESH PANWAR AAG, Raj. HC Jodhpur

Lt SHYAM SUNDER LADRECHA AAG, Raj. HC, Jodhpur

PRITHVIRAJ 5INGH JODHA

§ MIS Reports
G.5. Gill AAG , Raj. HC Jaipur

i Summary Reports 7 SATYENDRA KUMAR GUPTA AAG, Raj. HC Jaipur

Jagmohan 5axena, AAG, Raj. HC, Jaipur

i Detail Reports INDERJEET SINGH AAG, Raj. HC Jaipur

RAJENDRA PRASAD SHARMA AAG, Raj. HC Jaipur

SHYAM ARYA AAG, Raj. HC Jaipur
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Decision Summary Report

& C | ® Not secure | lites.law.rajasthan.gov.in/Dashboard

n Welcome to Agricultd partment, Jaipur

Office Al - Main/Performa Main Party ¥ Status pendin ¥

Attention Warranted | Summary Report | Talking Points | Entry Status | AAG Performance | Decision Summary | Evaluation Report
Ei Dashboard
Case Entry Status Category wise

i Masters

i Case Management Registered (Entered)

Today
§ High Court Cases New ¢
This week

§ Pre Litigation .
& This month

r Management New ¢ This Year(A)

Previous Years(B)
§ Monthly Litigation
Total(A+B) 457

i MIS Reports

§ Summary Reports

Action Pending (Pending Cases - Main Party)

Court wise District wise

i Detail Reports
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Decision Summary Report

& C | ® Not secure | lites.law.rajasthan.gov.in/Dashboard/DecisionSummary?Length=9
E n Welcome to Agriculture Department, Jaipur

Reg. Date From Reg. Date To

Decision Date From 7/08/2017 Decision Date To 07/08/2018

B2 Dashboard E

B Masters

i Case Management Decision summary Report << Back Print ¥LS

High Court Cases New ¢ Government of Rajasthan

Justice Department
§ Pre Litigation (Litigation Infermation Tracking & Evaluation System) ( As on 07/08/2018 )

Name of Administrative Department Decided | InFavour | Against | Percentage of casesin favour

I User Management New ¢ Administrative Reforms and Co-ordination Department, Jaipur 0 100 %

Agriculture Department 72.22 %

i Monthly Litigation
Animal Husbandry, Fisheries and Dairy Development Department, Jaipur

B MIS Reports Art, Culture and Archaesclogy Department, Jaipur

Ayurved Department, Jaipur

B Summary Reports Co-operative Department, Jaipur

Command Area Development, Jaipur

[l Detail Reports P
Department of Minority Affairs, Jaipur

Department of Personnel Jaipur

Devasthan Department, Jaipur
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Evaluation Report

& C | © Notsecure | lites.law.rajasthan.gov.in/Dashboard

E n Welcome to Agriculture Depart

Office Al - Main/Performa Main Party ¥ Status Pendin ¥

Attention Warranted | Summary Report | Talking Points | EntryStatus | AAG Performance Evaluation Report
Case Entry Status Category wise

j Case Management Registered (Entered)

E& Dashboard

i Masters

Today
i High Court Cases New ¢
This week

§ Pre Litigation .
& This month

§ User Management New < This Year(A)

Previous Years(B)
i Monthly Litigation

Total{A+B) 457

§ MIS Reports
§ Summary Reports

= Action Pending (Pending Cases - Main Party)

_ ; Court wise District wise Office wise
B Analysis R .
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Evaluation Report (Major Department)

C () | @ liteslaw.rajasthan.gov.in ary luationSummary

LITES E Welcome to Tourism tment, Jaipur

Evaluation Summary Report

ernment of Rajasthan
Justice Department

(Litigation Information Tracking & Evaluation System)

09/03/2017 13:02:11
Administrative Deptt. Wise Evaluation Summary Report
Major - Department (having more than 2000 pending cases)

Evaluation Fornmula
Pendency of Contempt Weightagein
Contempt Case |against pending cases| percentaze 30t O,
(in %) % E,
0% Q,
1i% R,
15835

Pendency of
pending Appeal
{in ®4)

Pendency in Pendency in Per
Administrative Deptt. Name Pending Cazes Different Format Formatin Reply Not Filed
{FLF? &F3) percentaze

Reply NotFiledin | Case Decided Order Pending
percentage (Agninst) for Appesl

Order Pending for |Pendency of pending
Compliance Compliance (in &)

e = i j 3 1 n

(0) = ((d/cyE)0e @)= (Tt Q)= (ik)te (B = (k)te (5= (mic)ts

Finance Department, Jaipur

Industries Department, Jaipur

Home Department, Jaipur

Water F.esources Department, Jaipur

Enargy Dapartment, Jaipur
Public Works Department, Jaipur

Public Health Engineering Department, Jaipur

Agriculture Department

Forest Department, Taipur

Panchayati F.aj Department, Jaipur

Mines and Petrolsum Department, Jaipur

Fasjasthan Public Servic

Co-operative Department, Jaipur

Favanue Department, Jaipur

Scheol and Sanskrit Education Department,
Jaipur

Urban Development and Housing Department,
Jaipur

Medical md Heslth Department, Taipur

Local zelf Govemment Department, Taipur

Higher Education Department, Jaipur




MASTER

Office (Click here- View)

& C | @ Mot secure | lites.law.rajasthan.gov.in/Mst_Offices/List

Welcome to Agriculture Department, Jaipur

District Active Active

22 Dashboard

Agriculture Department/ Agriculture Department, Jaipur
B Masters

» Office Office List

10 ¥ records per page

bject Sub Category
fhject Sub Lategory Sr. No. Administrative Department Unit/Department Office (CaseCount) District

% Subject Sub Matter
Agriculture Department Agriculture Department, Jaipur DIRECTORATE OF AGRICULTURE (2018) Jaipur
odal Officer
Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Baran (0) Baran
Grouping
Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) Bundi (1) Bundi

B Case Management Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Alwar (1) Alwar

B High Court Cases New ¢ Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Banswara (0) Banswara
Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Barmer (0) Barmer
[ Pre Litigation

Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Chittorgarh (0) Chittorgarh

B Management New ¢ Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Churu (0) Churu
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Agriculture Department/ Agriculture Department, Jaipur
B Masters

» Office Office List

10 v records per page

Subject Sub C: ory
= Sr. No. Administrative Department Unit/Department Office (CaseCount) District

Subject Sub Matter

Agriculture Department Agriculture Department, Jaipur DIRECTORATE OF AGRICULTURE (2018) Jaipur
Nodal Officer

Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Baran (0) Baran

Grouping
Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) Bundi (1) Bundi

B Case Management Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Alwar (1) Alwar

B High Court Cases New ¢ Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Banswara (0) Banswara
Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Barmer (0) Barmer
[ PreLitigation

Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Chittorgarh (0) Chittorgarh

B User Management New ¢ Agriculture Department Agriculture Department, Jaipur Dy. Director Agriculture (V) ZP Churu (0) Churu
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Court Case Officer In Charge List
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(Please update Pending OIC Mobile No & Email-ID)

» 0IC 10 v | records per page
Total Mobile No. Updataion Pending : 249 & Email Updation Pending: 271

0IC Name (CaseCount) Contact No= Mobile No® Email Id Address Created Date  Action
» Subject Sub Category

ubject Sub Matter AQ(ATC) DAG (1) JAIPUR,, 09/10/2013

» Nodal Officer
» Grouping AR O MASHRUM] (1) ITPPDURGAPURAJAIPUR,,  09/10/2013

AD(Q.CIMN) 0141- 0414425090 jdagr_gc@rediffmail.com  H.QJaipur, JAIPUR, Jaipur 10/02/2017
B Case Management 5102578

\ Higt e (R A.D.Agri(Extension)Bhilwara 01482- 9463965779  agr_bhl@rediffmail.com A.DAgri(Extension)Bhilwara,  10/05/2017
B High Court Cases : 1) 2209346 BHILWARA, Bhilwara
B PreLitigation A.D.Agri.(Extension)Tonk (1) 1432-247326 9982003466 ddagr_ton@rediffmail.com  tonk, TONK, Tonk 16/01/2018

A (2) 0141- 7230036755  jdagr_jpr@rediffmail.com  HQJaipur, JAIPUR, Jaipur 24/03/2017
I User Management New ¢ 2385847
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» 0IC

» Lawyer
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B case Management

B High Court Cases New ¢

B Pre Litigation
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Court Case Officer In Charge List

v records per page

Artive

Welcome to Agricult

(Please update Pending OIC Mobile No & Email-1D)

Total Mobile No. Updataion Pending : 249 & Email Updation Pending: 271

OIC Name (CaseCount)

AO(ATC) DAG (1)

ARO[ MASHRUM) (1)
ADLQ.CH(T)
A.D.Agri(Extension)Bhilwara
(1)

A.D.Agri(Extension)Tonk (1)

Contact No

0141-
5102578

01482-
229346

1432-247326

Mobile No= Email Id

9414425090 jdagr_qc@rediffmail.com

9468965779  agr_bhl@rediffmail.com

9982003466 ddagr_ton@rediffmail.com

Address

JAIPUR, ,

|TE P DURGAPURA JAIPUR, ,
H.Q.Jaipur, JAIPUR, Jaipur
A.D.Agri.(Extension)Bhilwara,
BHILWARA, Bhilwara

tonk, TONK, Tonk

tment, Jaipur

Created Date  Action

09/10/2013

09/10/2013

10/02/2017

10/05/2017

16/01/2018
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B High Court Cases New ¢

I Pre Litigation
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Sr.

No.

v records per page

Active

Welcome to Agriculture Department, Jaipur

(Please update Pending OIC Mobile No & Email-1D)

Total Mobile No. Updataion Pending : 249 & Email Updation Pending: 271

0IC Name (CaseCount)

AO(ATC) DAG (1)

AR Q[ MASHRUM) (1)
ADLQ.CH(T)
A.D.Agri.(Extension)Bhilwara
(1

A.D.Agri.(Extension)Tonk (1)

Contact No

0141-
5102578

01482-
229345

1432-247326

Mobile No®  Email Id

5414425090 jdagr_gc@rediffmail.com
9468965779

agr_bhl@rediffmail.com

5982003466 ddagr_ton@rediffmail.com

Address

JAIPUR, ,

JTP PDURGAPURA JAIPUR,
H.Q.Jaipur, JAIPUR, Jaipur
A.D.Agri.(Extension)Bhilwara,
BHILWARA, Bhilwara

tonk, TONK, Tonk

09/10/2013

09/10/2013

10/02/2017

10/05/2017

16/01/2018
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Welcome to Agriculture Department, Jaipur
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R Masters Admin Department Agriculture Department Unit/Department Agriculture Department, Jaipur
Office - Select - Name A Q(ATC) DAG
Designation A Q[ATC) DAG Contact No

Maobile No Email I1d

ect Sub Category
» Subject Sub Matter District Tehsil
» Nodal Officer
Fax Employee Code
ouping

Postal Address JAIPUR
B Case Management

I High Court Cases New ¢

B PreLitigation
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E Welcome to Agriculture Department, Jaipur

Home / Lawyers

88 Dashboard

R Masters 10 v records per page

» Office Sr.Ne.  Name (CaseCount) Enrollment No Maohile No Email ld Address Created Date Action

» OIC Mr. BHUWAN DESHMUKH (1) R/24/2013 0424072573 H. C. Indore (M.P.), ,Out of 06/07/2018 Update

State
» Lawyer

ubject Sub Category Mr. A K PAREEK SANGEET 5AI (9)  JAIPUR Jaipur 14/06/2016

» Subject Sub Matter AH. Kajmi (32) R/169/1977 , Jaipur 06/00/2017
» Nodal Officer A.K. BHARGAVA JAIPUR (75) R/9928/2017 JAIPUR,,, 20/03/2012
» Grouping Mr. A.K. Mathur (93) r/1034/2011 5928064320 , Jaipur 01/03/2016
— AR NIKUME (7) . 09/07/2007
Case Manageme
AR, PATHAN (1) GOVT. ADVCOATE , , 21/04/2006
Il High Court Cases New ¢
AR TANTIA (4) 5414502501 817, B-NAGAR, ,, 18/03/2006
I PreLitigation AS. CHARAN (1) 78 TAGOR NAGAR,, 23/01/2016

AJAWA AIPUR, . 25/ 3
B User Management New < AS. RAJAWAT (2) JAIPUR 5/06/201
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B Masters
» Office
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Lawyer
» Subject Sub Category
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» Nodal Officer

» Grouping

B Case Management

R High Court Cases New ¢

B PreLitigation

B User Management New ¢
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Add New Lawyer — Click here

lites.|aw.rajasthan.gov.in/Mst_Lawyers/List

Home | Lawyers

Lawyer List

10

Sr. No.

v records per page

MName (CaseCount)

Mr. BHUWAN DESHMUKH (1)

Mr. A K PAREEK SAMGEET SAI (9)
AH. Kajmi (32)

AK. BHARGAVA JAIPUR (75)

Mr. A.K. Mathur (93)

AR NIKUME (7)

AR. PATHAN (1)

AR TANTIA (4)

AS. CHARAN (1)

AS. RAJAWAT (2)

Enrollment No

R/24/2013

R/169/1977

R/G988/2017

rf1034/2011

Maobile No

9424072573

9928064320

5414502501

Email Id

Department, Jaipur

Address

H. C. Indore (M.P.), ,Out of
State

.JAIPUR Jaipur
. Jaipur
JAIPUR,,

. Jaipur

GOVT. ADVCOATE, ,
817, B-NAGAR, , ,
78 TAGOR NAGAR, ,

JAIPUR, ,

Created Date Action

06/07/2018 Update

14/06/2016

06/06/2017

20/03/2012

01/03/2016

09/07/2007

21/04/2006

18/03/2006

23/01/2016

25/06/2013
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B Masters
Add Lawyer Attention warranted: Please enter valid Lawyer's (Bar Council) Enroliment No. (example R/1234/2011)
» Office

» 0IC Name : Designation

Lo Enrollment No Email Id

» Subject Sub Category

Mabile No District —Selact -

» Subject Sub Matter

Contact No Address

» Grouping

ping Fax
R Case Management Tehsil
[ High Court Cases New ¢

B Pre Litigation

B User Management New <
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Update Lawyer Details— Click here

& C | @ Not secure | lites.|aw.rajasthan.gov.in/Mst_Lawyers/List

E Welcome to Agriculture Department, Jaipur

Home / Lawyers

82 Dashboard Lawyer List

R Masters 10 v | records per page

» Office Sr.No.  Name (CaseCount) Enrollment No Mobile No Email Id Address Created

» 0IC Mr. BHUWAN DESHMUKH (1) R/24/2013 9424072573 H. C. Indore (M.P.), ,Out of 06/07/2018

State
» Lawyer
» Subject Sub Category Mr. A K PAREEK SANGEET 5Al (9) . JAIPUR Jaipur 14/06/2016

ubject Sub Matter AH. Kajmi (32) R/169/1977 . Jaipur 06/09/2017
» Nodal Officer ALK BHARGAVA JAIPUR (75) R/G922/2017 JAIPUR ., 20/03/2012
» Grouping Mr. AK. Mathur (93) r/1034/2011 5928064320 . Jaipur 01/03/2016
_ AR NIKUMB (7) . 08/07/2007
I cCase Management

AR, PATHAN (1) GOVT. ADVCOATE, , 21/04/2006

[ High Court Cases New ¢
AR TANTIA (4) 5414502501 817, B-NAGAR, ,, 18/03/2006

I Pre Litigation A.S. CHARAN (1) 78 TAGOR NAGAR,, , 23/01/2016

AIAVWA | 25/ 3
B User Management New < AS. RAJAWAT (2) JAIPUR, , 25/06/2013
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B Masters
Update Lawyer Attention warranted: Please enter valid Lawyer's (Bar Council) Enrollment No. (example R/1234/2011)
» Office
» 0IC Name Mr. BHUWAN DESHMUKH Designation Government Advocate (GA)
el Enrollment No RI24/2013 Email Id
» Subject Sub Category
e Mobile No 9424072573 District Out of State
ubject Sub Matter

» Nodal Officer Contact No Address H. C. Indore (M.P.)

» Grouping
ping Fax

B Case Management

B High Court Cases New ¢

B PreLitigation

B User Management New ¢
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88 Dashboard

B Masters

» Office
» QIC
awyer
% Subject Sub Category
» Subject Sub Matter
» Nodal Officer

rouping

B Case Management

i High Court Cases New ¢

B PreLitigation

B User Management New ¢
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Subject Sub Category (Click here)

lites.|aw.rajasthan.gowv.in/Mst_SubjectSubCategories/List

Subject SubCategories

Subject Category

records per page

Subject Category Name
CIVIL

CIVIL

CIVIL

CIVIL

CIvIL

CIvIL

CIVIL

CRIMINAL

CIVIL

Welcome to Agriculture Department, Jaipur

Sub Category Name

6-D MATTER

Accident Matter

AG PARA

AGAINST CANCELLATION OF BOARD CENTRE
AGAINST ORDER OF DECREE BY TRIAL COURT
AGAINST THE ORDER OF RTE, AIMER
AGREEMENT RELATED

Anti-Corruption

APPOINTMENT &I/ PC
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88 Dashboard

ARBITRATION

B Masters Subject Sub Category List ChviL
COMTEMPT
% Office CRIMINAL

10 v records perpage | OTHERS
» OIC '

wyer sr. No. Subject Category Name Sub Category Name
» Subject Sub Category CIVIL 6-D MATTER
» Subject Sub Matter cvIL Accident Matter

» Nodal Officer CIvVIL AGPARA

» frouping L AGAINST CANCELLATION OF BOARD CENTRE

B Case Management CIvIL AGAINST ORDER OF DECREE BY TRIAL COURT

CIVIL AGAINST THE ORDER OF RTB, AJMER
B High Court Cases New ¢
CIVIL AGREEMENT RELATED

B PreLitigation CRIMINAL Anti-Corruption

er Management New ¢ CIvIL APPOINTMENT 51/ PC




Subject Sub Category
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& C | ® Not secure | lites.|law.rajasthan.gov.in/Mst_SubjectSubCategories/List

E Welcome to Agriculture Dep. t. Jaipur

Home | Subject SubCategories

Subject Category
&2 Dashboard

B Masters Subject Sub Category List

» Office
10 v records per page
» 0IC

» Lawyer Sr. No. Subject Category Name Sub Category Name
» Subject Sub Category 1 CIvIL 6-D MATTER
% Subject Sub Matter CIVIL Accident Matter

» Nodal Officer CIVIL AGPARA

» Grouping CIVIL AGAINST CANCELLATION OF BOARD CENTRE

B Case Management CIvVIL AGAINST ORDER OF DECREE BY TRIAL COURT

CIVIL AGAINST THE ORDER OF RTE, AJMER
I High Court Cases New ¢
CIVIL AGREEMENT RELATED

I PreLitigation CRIMINAL Anti-Corruption

B User Management New ¢ CIVIL APPOINTMENT S/ PC
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& C | @ Notsecure | lites.law.rajasthan.gov.in/Mst_SubjectSubCategories/Index

E Welcome to Agriculture Department, Jaipur

Home = Subject SubCategories

Add Subject SubCategory

84 Dashboard

R Masters Subject Category

» Office Subject Sub Category

» 0IC

» Subject Sub Category
» Subject Sub Matter
» Nodal Officer

» Grouping

B Case Management

B High Court Cases New ¢

B PreLitigation

B User Management New ¢
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E Welcome to Agriculture Depart
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88 Dashboard

B Masters Subject Sub Category List

» Office
10 ¥ records per page
» 0IC

» Lawyer Sr. No. Subject Category Name Sub Category Name
» Subject Sub Category CIvIL 6-D MATTER
» Subject Sub Matter CvIL Accident Matter

» Nodal Officer CIVIL AGPARA

» Grouping aviL AGAINST CANCELLATION OF BOARD CENTRE

B Case Management CIVIL AGAINST ORDER OF DECREE BY TRIAL COURT

AT e RV
CIVIL AGAINST THE ORDER OF RTE, AJMER
R High Court Cases New ¢

CIVIL AGREEMEMNT RELATED

B PreLitigation CRIMINAL Anti-Corruption

R User Management New ¢ CIVIL APPOINTMENT SI/ PC




MASTER
Subject Sub Matter (Click here)
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E Welcome to Agriculture Department, Jaipur

Home  Subject SubMatters

22 Dashboard

B Masters

» Office

» OIC v records per page

» Lawyer . Subject SubMatter Name Subject Matter Name

» Subject Sub Categor Licence Renual ORDER

S e e 09-03-11, 26-03-12, 08-05-12, 09-03-15 NOTIFICATION

» Nodal Officer
ACT/RULE AEhelLs

ouping
CASE COMPOUNDING ORDR ORDER

B Case Management Circular dt. 11-02-09 NOTIFICATION

) Court Decree Document OTHER
I High Court Cases New ¢
D.E.RALATED ORDER
I Pre Litigation
Dues ORDER

B User Management New ¢ ENTRY TAX ACT/RULE
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Select Matter

& C | ® Mot secure | lites.|aw.rajasthan.govin/Mst_SubjectSubMatters/List

E Welcome to Agriculture Department

Home /' Subject SubMatters

&8 Dashboard Subject Matter A CI'Ck Here

ACT/RULE

Subject SubMatter Lis! NOTIFICATION
ORDER
OTHER

» Office 10 v recordspg 10 BE UPDATED

B Masters

nits/Department

» 0IC Sr. No. Subject SubMatter Name Subject Matter Name

» Lawyer Licence Renual ORDER

% Subject Sub Category
ST 09-03-11, 26-03-12, 08-05-12, 08-03-15 NOTIFICATION

» Subject Sub Matter
ACT/RULE ACT/RULE

» Nodal Officer
CASE COMPOUNDING ORDR ORDER

I High Court Cases New < Circular dt. 11-02-09 NQTIFICATION

_ e Court Decree Document OTHER
R Monthly Litigation

D.E.RALATED ORDER
R MIS Reports

Dues ORDER

B Summary Reports ENTRY TAX ACT/RULE
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E Welcome to Agriculture Departmeant

Home = Subject SubMatters
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B Masters Subject SubMatter List

nits/Department

» Office 10 v records per page

» 0IC sr. No. Subject SubMatter Name Subject Matter Name

» Lawyer 1 Licence Renual HpE

» Subject Sub Category
TR A 09-03-11, 26-03-12, 08-05-12, 09-03-15 NOTIFICATION

» Subject Sub Matter
ACT/RULE ACT/RULE

CASE COMPOUNDING ORDR ORDER
Il High Court Cases New ¢ Circular dt. 11-02-09 NQTIFICATION
B Monthly Litigati Court Decree Document OTHER
Monthly Litigation
D.E.RALATED ORDER
R MIS Reports
Dues ORDER

B Summary Reports ENTRY TAX ACT/RULE
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E Welcome to Agriculture

Home  Subject SubMatters

B2 Dashboard
B Masters Subject Matter

» Office

» 0IC Subject SubMatter List

ubject Sub Category 1 ¥ records per page
» Subject Sub Matter
R Subject SubMatter Name Subject Matter Name
%» Nodal Officer

» Grouping Licence Renual ORDER
B Case Management 09-03-11, 26-03-12, 08-05-12, 03-03-15 NOTIFICATION

B High Court Cases New < ACT/RULE ACT/RULE

B Pre Litigation CASE COMPOUNDING ORDR ORDER

B User ManagementNew < Circular dt. 11-02-09 NOTIFICATION

_ o Court Decree Document OTHER
B Monthly Litigation

D.E.RALATED ORDER
B MIS Reports
Dues ORDER

B Summary Reports 4 ENTRY TAX ACT/RULE
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E n Welcome to Agriculture Department
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52 Dashboard

Add Subject Sub Matter

B Masters

Subject Matter

» Office
» 0IC Subject Sub Matter
awyer
Subject Sub Category
» Subject Sub Matter
» Nodal Officer

ouping

i Case Management

i High Court Cases New ¢
i Pre Litigation

B User Management New <

B MIS Reports
F

B Summary Reports
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B Masters

Officer Details List

Lawyer
10 ¥ records per page

Subject Sub Cate
Sr. Admin Dept. Name
w ianrt Sub Mz
» Subject Sub M; No.
Nodal Officer
Agriculture
Grouping Department

Agriculture
i Case Management Department

i Hig Cases New ¢
Shed e e Showing 1 to 10 of 2 entries

i Pre Litigation

i User Management New <

MASTER

Nodal Officer (Click here)

& C | ® Not secure | lites.law.rajasthan.gov.in/Trn_LICDetails/List

Agriculture Department

State

Unit Name
Agriculture Department,
Jaipur

Agriculture Department,
Jaipur

Shri. Ambrish
kumar

V K Pandey

Welcome to Agriculture Department, Jaipur

Agriculture Department, Jaipur ¥

Designation Mobile

Director Agriculture 0829084089

Joint Director Agri Ext 59414101637
Jodhpur

Email Id
dir_agr@rediffmail.com

jdagr_jod@rediffmail.com

Action
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Search By Filter
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» Office
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electleve/

> e Nodal Officer Details List

Subject Sub Category

Subject Sub Matter 10 v records per page
Nodal Officer
Sr.  Admin Dept. Unit Name Designation Email Id

Grouping No Name

§ Case Management * Agriculture RAJASTHAN LAND DEVELOPMENT
Department CORPORATION, JAIPUR

i High Court Cases New <

Agriculture RAJ. STATE SEED & ORGANIC PROD. ABDUL JABBAR 9785777701  dir.rssopca@rajasthan.govin

i Pre Litigation
- Department CER. AGENCY

i User Management New <
Agriculture Rajasthan State Agriculture Marketing  Administrator Administrator 9829225569 rsamb@rajasthan.gov.in
B MIS Reports Department Board

B summary Reports Agriculture HORTICULTURE DEPARTMENT ANIL GUPTA DEPUTY SECRETARY 9413387194  hortiraj@rajasthan.gov.in
Department AGRICULTUR
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B Masters
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% Subject Sub Category

» Subject Sub Matter
Nodal Officer 10 v records per page

» Grouping i . i . .
Sr.  Admin Dept. Unit Name Designation Email Id
No. Name
i Case Management
_ Agriculture RAJASTHAN LAND DEVELOPMENT
B High Court Cases 'New < Department  CORPORATION, JAIPUR

[ Pre Litigation
Agriculture RAJ. STATE SEED & ORGANIC PROD. ABDUL JABBAR 5785777701  dir.rssopca@rajasthan.gov.in
B User Management New ¢ Department CER. AGENCY

B Monthly Litigation

Agriculture Rajasthan State Agriculture Marketing ~ Administrator ~ Administrator 9820225560 rsamb@rajasthan.gov.in
B ™IS Reports Department Board

B summaryReports ¢ Agriculture HORTICULTURE DEPARTMENT ANILGUPTA  DEPUTY SECRETARY 9413387194 hortiraj@rajasthan.gov.in
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Agriculture Department Agriculture Department, Jaipur fgfdgf

» Nodal Officer
Agriculture Department Agriculture Department, Jaipur fest2
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I Pre Litigation

Il User Management New ¢
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(Lawyer Performance Report)
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LAWYER PERFORMNCE REPORT
Lawyer Name Total Cases Decided Favour Against Percentage
BR MEHTA 19 100.00 %
APP - SALEEN KHAN 9 87.50 %
BLYADAV 100.00 %
KR SAHARAN, DY GC 50.00 %
PRADHYUMNA SINGH 0%
R.K.SHARMA 0%
SHIV MANGAL SHARMA 3333%

SUNIL CHACHAWAT 0%
- 50.00 %

AAG 75.86 %

AAGDINESH YADAVA 0 0%
AKMATHUR 87.50 %

A K PAREEK 100.00 %
APP 86.21%

AP P CHITORGRAH 63.64 %
AR GODARA 100.00 %
ARAJPUROHIT 0%
A5 KHANGAROT 3333 %
A5 KHANGAROTADD GC 64.77 %
A.K. SHARMA 90.48 %
A K. SINGH 100.00 %
A.P.P.CHURU 8333 %

A00.00 O
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(Decision in Favour / Against

€« C | [ lites.Jaw.rajasthan.gov.in/Reports_Detail/DecisioninFAReport

E n Welcome to D.C, (ADM) HQJAIPUR

Home / Detail Report
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Government of Rajasthan

Justice Department
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DECISION FAVOUR/AGAINST WISE CASE REPORT

Administrative Department :- Finance Department, Jaipur

5r. No. Office Name CaseNo/Abb/Year Court Name Decision Date Decision FA Decision Detail

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQ,JAIPUR 11847/SLP2012 SUPREME COURT 120712012 Against SLP DISSMISS AS WITHDRAWN.
D.C, (ADM) HQ,JAIPUR 13336/3LP12012 SUPREME COURT 02/01/2013 Against CASE DISSMISSED.

D.C, (ADM) HQJAIFUR 12488/5LP2012 SUPREME COURT 2710712012 Against SLP DISMISS AS WITHDRAWAN.
D.C, (ADM) HQ,JAIPUR 14725/5LP/2008 SUPREME COURT 12042010 Against slp dismissed

D.C, (ADM) HQ,JAIPUR 17680/SLP/2005 SUPREME COURT 18/07/2008 Against civil appeal dismissed. DB oder up heald
D.C, (ADM) HQJAIFUR 20685/5LP2012 SUPREME COURT 2710712012 Against SLP DISMISS AS WITHDRAWAN.
D.C, (ADM) HQ,JAIPUR 20151/5LP2012 SUPREME COURT 120712012 Favour SLP DISMISS AS WITHDRAWN.

SPECIAL APPEAL LACKS MERIT AND DESERVES TO BE
dismissed

D.C, (ADM) HQ,JAIPUR 2202/CWPICW/2001 RAJASTHAN HIGH COURT JODHPUR 28042011 Against WRIT ALLOWED

THE WRIT PETITION IS ALLOWED AND ORDER
D.C, (ADM) HQ,JAIPUR 2620/CWPICW/2009 RAJASTHAN HIGH COURT JODHPUR 271042011 Against IMPUGNED DATED 25/02/2009 SO FAR AS IT RELATES
TO THE PETITIONER, 1S QUASHED AND SET ASIDE.

D.C, (ADM) HQJAIPUR 1013/5AW2011 RAJASTHAN HIGH COURT JODHPUR 31012012 Against APPEAL DISMISSED.
D.C, (ADM) HQ,JAIPUR 1095/5AW/2011 RAJASTHAN HIGH COURT JODHPUR 210212012 Against APPEAL DISMISSED.
D.C, (ADM) HQJAIPUR 1521/5AW2011 RAJASTHAN HIGH COURT JODHPUR 2110212012 Against APPEAL DISMISSED.

RESPONDENTS ARE DIRECTED TO CONCIDER IN LITES
OF WRIT NO 2099/01 LOKESH DIXIED

RESPONDED DIRECED TO CONCIDER THE CASE OF
WRIT NO 2099/01 LOKESH DIXIT

EUn o Tle o T O Do T o DA T D O

D.C, (ADM) HQJAIPUR 300/SAW2009 RAJASTHAN HIGH COURT JODHPUR 18/03/2009 Against

D.C, (ADM) HQ,JAIPUR 224TICWPICW/2004 RAJASTHAN HIGH COURT JODHPUR 11/052011 Against

D.C, (ADM) HQJAIPUR 2255/CWPICW/2004 RAJASTHAN HIGH COURT JODHPUR 11/052011 Against
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Deficiency Summary Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

09/08/2018 11:00:28
Office Wise Deficiency Summary Report (Pending), Main/Performa: Main Party

Case Hearing
Total Next Red Reply Total already | Hearing Date
Entries Pending Cases Not Entered Details Hearing | Category | Not | Contempt | Total | Decided | Entered | Entered
Sr. Office Name (Al As Per As Per | Pett./ Non- | Lawver | OIC | Hearing |Date Out| Case Filled Case PIL | but Reg. |butCase | after
No. Cases) | Office LITES | App. | Pett./ dated Later on Reg. decision
Records Res. Lateron | of case
Administrative Department : Agriculture Department
Unit/ Department Name : Agriculture Department, Jaipur
1|DIRECTORATE OF 2019 622 535 0 0 0 0 0 271 21 20 19 0 0 0 0
AGRICULTURE
Total 2019 622 535 0 1] 0 0 0 7 21 20 19 0 0 0 0




Summary Report

(Evaluation Summary Report)
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Evaluation Summary Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
0%/08/2018 11:10:02

Administrative Deptt. Wise Evaluation Summary Report
Major - Department (having more than 2000 pending cases)

Evaluation
Formula

Pendency of
Weightage in

Contempt
against percentage

Pendency of
pending Contempt

Compliance Case )
(in %) pending cases | 3085 0,

(in %) 0% B,
20%Q,
156 R,
15% 5

Order
Pending for
Compliance

gl el N S IO P ol
PY0 ) Filedin | Decided | Pending | P ¥

Format in Filed ) Appeal (in
(FLF2 & F3) | percentage percentage | (Against) | for Appeal %)

Administrative Deptt. Name

o
-]

0)= (B)= (/)%
((d/ey/5)%

Finance Department, Jaipur 0.07 182

Water Resources Department, 5 0.26 5 201

Jaipur

T Thrunnetan nnd Toloe




Summary Repor

(Court wise Report)

€ C' | [ lites.law.rajasthan.gov.in/Reports_Summary/CourtwiseReport

E n Welcome to D.C, (ADM) HQJAIPUR

Home / Summary Report
Court wise Summary Report

‘llv'
Government of Rajasthan

Justice Department
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COURT WISE SUMMARY REPORT

Administrative Department :- Finance Department, Jaipur

Rajasthan High Court

Office Name Supreme Court RCSAT Court Other State HC Total Cases

Jaipur

Jodhpur Bench

UnitiDepartment : - Commercial Taxes Department, Jaipur

1 |D.C, (ADM) HQJAIPUR

Total :

Grant Total :
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Home / Summary Report
Office wise Summary Report

‘zlv'
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

OFFICE WISE SUMMARY REPORT

Administrative Department :- Finance Department, Jaipur

Rajasthan High Court

Office Name Supreme Court Jodhpur Other State HC Total Cases

Jaipur Bench

Unit/Department : - Commercial Taxes Department, Jaipur

1 |D.C, (ADM) HQJAIPUR

Total :

Grant Total :
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E n Welcome to Agriculture Department, Jaipur

Home / Summary Report

Priority Wise Report

=
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
05/08/2018 11:13:16

PRIORITY WISE SUMMARY REPORT (Pending)

Administrative Department :- Agriculture Department

Red ORANGE GREEN
Rajasthan High Rajasthan High Rajasthan High
Supreme Court RCSAT Supreme Court RCSAT Supreme Court RCSAT

Court | Jodhpur| Jaipur | Court Court | Jodhpur | Jaipur | Court Court | Jodhpur | Jaipur | Court
Bench Bench Bench

Office Name

Unit/Department : - Agriculture Department, Jaipur

1 DIRECTORATE OF 1 0
AGRICULTURE

Total : 1
Grant Total :
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Home / Summary Report

Sub Priority Wise Report

lites.law.rajasthan.gov.in/Re

Summary Report

(Sub Priority Wise Report )

ports_Summary/SubPrioritywiseReport

o -

Welcome to Agriculture Department, Jaipur

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

Office Wise Summary Report of Priority (Pending), Main/Performa: Main Party

09/08/2018 11:15:22

Office Name

RED

ORANGE

Financial
implication of
more than
Rs.10Cr.

Policy of the
Government
{Amendment in
acts / Policies
1Orders after
cabinet
decision)

Issues of public
importance —
{Environmental
issues with
development
implications,
PILs)

Contempt
cases of
SCHC/

Tribunals

Financial
implication
of more than
1Cr.and
less than 10
Cr.

Palicy of the
Govt.
{Policies/Orders
of Admin. Dept.
with wider
ramification)

Issues of
public
importance
at district
level

Contempt
Casesin
sub-ordinate
courts

Pending
in Courts
for more
than 10
years

Other than
Red and
Orange
category

Administrative Department : Agriculture Department

Unit/Department Name : Agriculture Department, Jaipur

1. |DIRECTORATE OF AGRICULTURE

0

Grand Total :

0
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E n Welcome to ESI DIRECTORATE JAIPUR

Home / Summary Repart
Category wise Report

=
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

SUBJECT CATEGORY WISE SUMMARY REPORT

Administrative Department :- Labour and Employment Department, Jaipur

Subject Category :- CIVIL

Rajasthan High Court

Sr. Office Name Subject sub Category Supreme Court Jaipur Bench Other High Court Total Cases

Jodhpur

Unit/Department : - Employees State Insurance Department, Jaipur

ESI DIRECTORATE JAIPUR COMPENSATION RELATED

ESI DIRECTORATE JAIPUR CONSUMER RELATED

ESI DIRECTORATE JAIPUR CONTRACTS RELATED

ESI DIRECTORATE JAIPUR Others - Cthers

ESI DIRECTORATE JAIPUR SERVICE MATTER APAR

Service Matters - Appointments,
Salary related

ESI DIRECTORATE JAIPUR Service Matters - DEs related

ESI DIRECTORATE JAIPUR

ESI DIRECTORATE JAIFUR Service Matters - Others

ESI DIRECTORATE JAIPUR Service Matters - Promotion

ESI DIRECTORATE JAIPUR Service Matters - Retiral benefits

ESI DIRECTORATE JAIFUR Service Matters - Transfer

ESI DIRECTORATE JAIPUR TO BE UPDATED

Total :

Grant Total :
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E n Welcome to D.C, (ADM) HQJAIPUR

Home / Summary Report
Court place wise Report

-

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

COURT PLACE WISE SUMMARY REPORT

Administrative Department :- Finance Department, Jaipur

Court Place : - AJMER

Rajasthan High Court

5r. No. 5 Court Other State HC Total C
r. No upreme Cou Jodhpur Jaipur Bench er State o ases

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM]) HQJAIPUR

Court Place : - ALWAR

Rajasthan High Court

Sr. No. Other State HC Total Cases
Jodhpur Jaipur Bench

Unit/Department : - Commercial Taxes Department, Jaipur

2 D.C, (ADM) HQ,JAIPUR

Court Place : - BIKANER

Rajasthan High Court

5r. No. Office Name Jodhpur Jaipur Bench Other State HC Total Cases

Unit'Department : - Commercial Taxes Department, Jaipur

3 D.C, (ADM) HQ,JAIPUR

Court Place : - DEEG (BHARATPUR)




Summary Report

(olc wise Report)
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E n Welcome to Agriculture Department, Jaipur

Hoeme / Summary Report

0IC Wise Report

22 Dashboard
-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

§ Masters

j Case Management
(09/08/2018 11:18:27

: High Court Cases New < OIC WISE SUMMARY REFORT (A_]])

Rajasthan High Court

Supreme - Other State Total Cases
Court Jodhpur Jaipur

HC
Bench

A O(ATC)DAG | Agriculture Department  |Agriculture Department, 0
Jaipur

) Pre Litigation 0IC Name Administrative Department Unit/Department

i User Management New ¢

i Monthly Litigation

R MIS Reports

R Summary Reports
» Deficiency Report
» Evaluation Report

» Court Wise Report
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(Financial Implication wise Report)
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n Welcome to Agriculture Department, Jaipur

Home / Summary Report

Financial Implication wise Report

o -
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
09/08/2018 11:23:04
FINANCIAL IMPLICATTON WISE SUMMARY REPORT (All)

Administrative Department :- Agriculture Department

Rajasthan High Court

Office Name Supreme Court Jodhpur Jaipur Bench

Unit/Department : - Agriculture Department, Jaipur

Financial Implication : - FINANCIAL IMPLICATION =0
1 ‘ DIRECTORATE OF AGRICULTURE I 270
Financial Implication : - FINANCIAL IMPLICATION = 0 And FINANCIAL IMPLICATION < 1 Crore

2 ‘ DIRECTORATE OF AGRICULTURE 0
Total m
Grant Total m
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(Lawyer wise Report)
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n Welcome to Agriculture Department, Jaipur
Summary Report

GLA wise Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
0%/08/2018 11:25:46
GOVERNMENT LAWYFR/ADVOCATE WISE SUMMARY REPORT (All)

Lawyer Name/Address :- A K PAREEK SANGEET SAl/

Rajasthan High Court

Unit Name Supreme Court RCSAT Court Other State HC Other Court Total Cases
Jodhpur Jaipur Bench

Administrative Department :- Agriculture Department

1 Agriculture Department, Jaipur

Total




Summary Report

(District wise Report)

“ C | @ Not secure | liteslaw.rajasthan.gov.in/Reports_Summary/DistrictLevelWiseReport

E n Welcome to Agriculture Department, Jaipur

Home / Summary Report

District Wise Report

o~
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
09/08/2018 11:28:10

Office - District Wise Summary Report (All)

Cases As Per Office Cases Registered

Sr. No. Office Name
Records As Per LITES

Reply Not Filled Red Category Cases Contempt Cases

District Name :- Jaipur

Administrative Department : Agriculture Department

Unit/Department Name : Agriculture Department, Jaipur
1. |DIRECTORATE OF AGRICULTURE
Grand Total




& C | ® Not secure

88 Dashboard

§ Masters

j Case Management

§ High Court Cases New ¢

j Pre Litigation

§ User Management New ¢

§ Monthly Litigation

§ MIS Reports

R Summary Reports

» Deficiency Report

» Evaluation Report

Summary Report

(Duplicate wise Report)
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Welcome to Agriculture Department, Jaipur

Hoeme / Summary Report

Duplicate Summary Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

DUPLICATE SUMMARY REPORT (Pending)

09/08/2018 11:29:49

Sr.

Unit Name

Total Cases

Administrative Department :- Agriculture Department

1 Agriculture Department, Jaipur

Total : 2
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(oIC Load wise Report)
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& C | ® Not secure lites.|law.rajasthan.gov.in/Reports_Summary/CICLoadWiseReport

E n Welcome to Agriculture Department, Jaipur

Home / Summary Report

OIC Wise Report

88 Dashboard
i -
Government of Rajasthan

Justice Department

i Case Manageme
Case Management (Litigation Information Tracking & Evaluation System)

09/08/2018 11:31:51
§ High Court Cases New ¢ OIC LOAD WISE SUMMARY REPORT (All)

Administrative Department : - Agriculture Department

Pre Litigation Rajasthan High Court

Sr. No. 0IC Name Supreme Court Jaipur Other State HC
Jodhpur

Bench

i User Management New <

Unit/Department : - Agriculture Department, Jai

§ Monthly Litigation A OATC)

DAG
R MIs Reports 4 Total 0

1 0

Grant Total

R Summary Reports
» Deficiency Report
» Evaluation Report

» Court Wise Report
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(Case Not in Check List wise Report)
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E n Welcome te D.C, (ADM) HQJAIPUR

Home / Summary Report
Office Wise Case Not in Check List Status

B

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

OFFICE WISE NOT IN CHECK LIST REPORT

Administrative Department :- Finance Department, Jaipur

Case Registration (F1) Case Lawyer & OIC(F2) Pending C (F4)
nding Cases

Office Name - - - - - Not in Hearing Details (F3)
Not in App. Details{F1- [ Notin Res. Details(F1- Not in OIC (F2-2
Total Case Reg. (F1-1) etin ppZJ etails( etin e53J etails( Not in Laywer{F2-1) etin { !

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQJAIFUR

Total :




Summary Reports
OIC Appointed by LITES

€0 lites.law.rajasthan.gov.in/Reports_Summary/OlCAppointedSummaryReport {fj’ B 9 3 4 =

H Welcome to TREASURIES & ACCOUNTS
Home / Surnmary Report

0IC Appointed By LITES Report

i -

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
16/03/2017 12:44:36
Office Wise Summary Report of OIC Appointed By LITES (Pendin,
From: 01/01/1947 To: 16/03/2017
Sr. No. Office Name Total Cases 0IC Appointed

Administrative Department : Finance Department, Jaipur

Unit'Department Name : Treasuries and Accounts Department, Jaipur
1. TREASURIES & ACCOUNTS

Total :-
Grand Total :-




Summary Reports
Monthly Entry Status Report

C | ® Not secure | lites.|law.rajasthan.gov.in/Reports_Summary/ManthlyEntryStatusReport

n Welcome to Agriculture Department, Jaipur

Home / Summary Report

Monthly Entry Status Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
09/08/2018 11:33:37
MONTHLY ENTRY STATUS REPORT (JANUARY, 2018)

Administrative Department : - Agriculture Department

Unit/Department : - Agriculture Department, Jaipur

Total Pending Reply | Total Pending Order Total Pending

Sr. No. Office N Total Pending C
e e Name olairending Lases Filed Compliance Contempts

DIRECTORATE OF AGRICULTURE 622
622




Summary Reports —

Case Document Summary Report

(@ Not secure | lites.law.rajasthan.gov.in/Dashboard

This week

This month

This Year(A)
Previous Years(B)

Total{A+B)

Action Pending (Pending Cases - Main Party)

Court wise District wise Office wise

Court Type Total Pending Red Reply Mot Contempt Decision not Order Pending for Stay in Stay in Personal Next Hearing Date
Category  Filed Cases Implemanted Appeal Favour Against Appearance
As Per Office s Per Not updated (Date Before  Updated (Today and
Records LITES Today) Onward Date)

1 13 14
Supreme Court
High Court Jodhpur

mplication High Court Bench,
Jaipur

Next Hearing Details (Last 7 Days and Next one Month) If row color is red then please update OIC Mabile No.

lites.law.rajasthan.gov.in/Reports_Summary/CaseDocumentSummaryRepart




Summary Reports
Case Document Summary Report
Use Filter And Click Search

&« C | ® Not secure | lites.law.rajasthan.gov.in/R: rt ary/CaseDocumentSummaryR
E n Welcome to Agriculture Department, Jaipur

Office ZAll- Status pending

DELETT

i Masters =< Back Print XLS

§ Case Management -
B Government of Rajasthan

Justice Department
§ High Court Cases New < (Litigation Information Tracking & Evaluation System) ( As on 09/08/2018)
Office Wise Case Documents Summary Report (Pending)

: S (From: 01/01/1947 To:09/08/2018)
Pre Litigation

Cases Show Cause Lawyer Decision Others
Notice Appointment Order

i User Management New ¢ ) Office Name Total | Not
Upload

i Monthly Litigation Administrative Deptt. Name: Agriculture Department

Unit/ Department Name: Agriculture Department, Jaipur

AEETETE ’ 1 DIRECTORATE OF AGRICULTURE 535

Joint Director Agriculture Jaipur 18

R Summary Reports
Dy. Director Agriculture (V) ZP Dausa 2

Deficiency Report Dy. Director Agriculture (V) ZP Alwar 1

» Evaluation Report Joint Director Agriculture 1
Sriganganagar

Court Wise Report

Joint Director Agriculture Jodhpur




ncy

valuation

Summary Reports

Due Course Summary Report

Welcome to Agriculture Department, Jaipur

<< Back Print XS

Gavernment of Rajasthan
Justice Department
(Litigation Infermation Tracking & Evaluation System)

( As on 30/05/2019 )
Office Wise Due Course Summary Report

S.Ne.

Office Name Supreme Court

Rajasthan High Court

RCSAT | Other Sub-Ordinate Courts | National Green Tribunal | Tribunal Courts | Total Cases
Jodhpur | Jaipur Bench

Admin

istrative Deptt. Name: Agriculture Department

Unit/ Department Name: Agriculture Department, Jaipur

1

DIRECTORATE OF AGRICULTURE

-
£

Dy. Director Agriculture (V) ZP Churu

3

Joint Director Agriculture Jodhpur

Total
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B User Ma
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B Summary Rep
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Detail Report
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Status
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(Court wise Report)
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n Welcome to D.C, (ADM) HQJAIPUR

Home / Detail Report

Court wise Report

W -

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

COURT WISE CASE REPORT

Administrative Department : - Finance Department, Jaipur

Court Name :- HIGH COURT BENCH JAIPUR

Sr. No. Office Name CaseNolAbbI Appellant Name Respondant Name Lawyer Name OIC Name R E .
Year Implication

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM)HQJAIPUR 170/CWPRICWI2007 S.RMEENA STATE OF RAJ. N LO?_ITQHACGGSQ#ASTHAN SONDOPR

D.C, (ADM)HQJAIPUR 8246/CWP/CWI2012 BHAWANI SINGH STATE OF RAJASTHAN N LO?_{TQHACGC')S:_‘;ASTHAN CTO(ESTT-II)

D.C, (ADM)HQ,JAIPUR 18961/CWPICWI2012 SUBHASH CHAND VERMA PS (FINANCE) R.B.MATHUR, JAIPUR CTO(ESTHI)

D.C, (ADM)HQJAIPUR 4821/CWP/CW/2010 SUBHASH CHANDRA CHOUDHARY STATE OFCF:;éASTHAN ENM LO?_‘TQHACGGSQ#ASTHAN CTO(ESTT-II)

D.C, (ADM)HQJAIPUR 5749/CWP/CW/2013 JAI SINGH & ORS STATE OF RAJ. & ORS N LO?_{T;HACGGSQ#ASTHAN CTO(ESTT-I)

D.C, (ADM)HQJAIPUR 155/CWPR/CWI2015 VIJAY KUMAR. SHARMA RAJASTI;};Z STATE & PARINITOO JAIN CcTo

D.C, (ADM)HQJAIPUR J1T1UCWPRICWI2004 OMPRAKASH SAIN STATE N LO?_{TSHACGGSQ#ASTHAN CTO(ESTT-I)

D.C, (ADM)HQJAIPUR 12456/CWPICW/2008 NARAYAN SINGH RANAWAT STATE OF RAJ. N LOE{TgHACGéS:_\l{ASTHAN CTO(ESTT-I)

D.C, (ADM)HQJAIPUR 760/CCP/2009 RAMLAL DEEGWAL CTD. ARG, PUEEE?'RA SINGH ASDOR-3LCDEPT.

, [ADM}HQ,JAIPUR T55TICWPR/ICWI2011 MOHAN LAL SWARNKAR RAJASTE;Z STATE & SANJEEV KUMAR SINGHAL CTO(ESTT-I)

BB L OOBHA AG BAIASTHAN




Detail Report

(Abbreviation wise Report)

c

[] lites.law.rajasthan.gov.in/Reports_Detail/Abb

Home / Detail Report

Abbreviation wise Report

onWiseReport

-

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

ABBREVIATION WISE CASE REPORT

Welcome to D.C, (ADM) HQJAIPUR

Administrative Department : - Finance Department, Jaipur

Abbrevation Name : - CIVIL WRIT PETITION/CIVIL WRIT

5r. No.

Office Name

CaseNo/Abb/Year

Appellant Name Respondant Name Lawyer Name

0IC Name

RE
Implication

Unit/Department : - Commercial Taxe

s Department, Jaipur

1

D.C, (ADM) HQJAIPUR

12522/CWPICWI2015

RAJASTHAN STATE VINIT KUMAR MATHUR, PL

SHANTIRAJ SINGHVI & ORS JODHPUR

AC WRITS JODHPUR

D.C, (ADM) HQJAIPUR

4762/CWP/CW/2000

N.M. LODHA, AG, RAJASTHAN

RAJ.COM.TAX SERVASSOC. STATE HIGH COURT

JTLR LEGAL CELL

D.C, (ADM) HQJAIPUR

14064/CWP/ICWI2011

N.M. LODHA, AG, RAJASTHAN

NITIN SHARMA CCT HIGH COURT

CTO-WT-ALWAR

D.C, (ADM) HQJAIPUR

3622/CWP/ICWI2011

N.M. LODHA, AG, RAJASTHAN

NEERAJ SAINI HIGH COURT

C.CTD.

CTO GANGAPURCITY

D.C, (ADM) HQJAIPUR

14068/CWP/ICW/2011

N.M. LODHA, AG, RAJASTHAN

LOKESH KUMAR SHARMA CCT HIGH COURT

CTO-WT-ALWAR

D.C, (ADM) HQJAIPUR

4425/CWP/CW/2000

N.M. LODHA, AG, RAJASTHAN

GIRRAJ PRASAD STATE HIGH COURT

AC-ADMHQ

D.C, (ADM) HQJAIPUR

12508/CWP/CW/2010

N.M. LODHA, AG, RAJASTHAN

SHUSHIL KUMAR GUPTA CCT HIGH COURT

CTO B BHARATPUR

D.C, (ADM) HQJAIPUR

9340/CWPICWI2012

N.M. LODHA, AG, RAJASTHAN

JAGDISH DHOEI HIGH COURT

STATE OF RAJ & ORS

CTO-AUDAIPUR

D.C, (ADM) HQJAIPUR

12118/CWP/ICWI2010

STATE OF
RAJASTHAN

N.M. LODHA, AG, RAJASTHAN

DEEFPAK KUMAR SHARMA HIGH COURT

CTO B BHARATFUR

D.C, (ADM) HQJAIPUR

8442/CWPICW/2008

STATE OF

KISHORE CHAND CHANDAWAT RAJASTHAN & ORS

VK MATHUR, JODHFPUR

JODHPUR CTOWRITS




Detail Repor

(Priority wise Report)

& C' [ lites.law.rajasthan.gov.in/Reports_Detail/Prior

E n Welcome to D.C, (ADM) HQJAIPUR

Home / Detail Report

Priority wise Report

1

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

PRIORITY WISE CASE REPORT

Administrative Department : - Finance Department, Jaipur

Priority Name :- Red

CaseNo/Abb/ Appellant Respondant RE

5r. No. Office Name Court Name Lawyer Name OICName
Year Name Name e Implication

Unit/Department : - Commercial Taxes Department, Jaipur

D.C, (ADM) RAJASTHAN HIGH P , STATE OF |
1 HOAIPUR COURT JODHPUR 1734/ICWR/ICWI2004 RAMESHWAR SHARMA RAJASTHAN ANIL BHANSALI JODHPUR CTOWRITS

D.C, (ADM) RAJASTHAN HIGH . .M. LODHA, AG, RAJASTHAN |
HOJAIPUR COURT JODHEUR J960/CWP/CWI2004 HANSRAJ SHARMA STATE HIGH COURT JODHPUR CTOWRITS

D.C, (ADM) RAJASTHAN HIGH . STATE OF .M. LODHA, AG, RAJASTHAN |
HOAIPUR COURT JODHPUR 4586/CWP/CW/2005 HARIMOHAN GUPTA RAJASTHAN HIGH COURT JODHPUR CTOWRITS

D.C. (ADN) RAJASTHAN HIGH - “M. LODHA, AG, RAJASTHAN .-
HQJAIPUR COURT JODHFUR 320/CFAZ009 BANSHILAL cet HIGH COURT ACTO-FS RANIWARA

D.C, (ADM) RAJASTHAN HIGH . STATE OF .M. LODHA, AG, RAJASTHAN |
HOJAIPUR COURT JODHPUR 5050/CWP/CW/2005 VED PRAKASH KAUSHIK RAJASTHAN HIGH COURT JODHPUR CTOWRITS

D.C, (ADM) RAJASTHAN HIGH P STATE OF .M. LODHA, AG, RAJASTHAN
HOJAIPUR COURT JODHPUR 5290/CWP/CW/2005 SUALEH RAJA BAIG RAJASTHAN HIGH COURT JODHFUR CTOB

D.C, (ADM) RAJASTHAN HIGH P .M. LODHA, AG, RAJASTHAN |
HOJAIPUR COURT JODHEUR 5605/CWP/CW/2004 ASHOK KUMAR STATE HIGH COURT JODHPUR CTOWRITS

D.C, (ADM) RAJASTHAN HIGH
HQJAIPUR COURT JODHPUR

D.C, (ADM) RAJASTHAN HIGH B STATE OF .M. LODHA, AG, RAJASTHAN ;
HOUAIPUR COURT JODLPUR 2145/CWP/CW/1989 KAMAL KISHORE GAUR RAJASTHAN HIGH COURT JODHPUR CTOWRITS

D.C, (ADM) RAJASTHAN HIGH P STATE OF .M. LODHA, AG, RAJASTHAN |
HOJAIPUR COURT JODHPUR 217TICWR/ICWI2004 DEVI SINGH BHATI RAJASTHAN ORS HIGH COURT JODHPUR CTOWRITS

1012/5AW2011 STATE OF RAJASTHAN BHAGWAT SINGH GR PUNIYA CTO-A UDAIPUR




Detail Report

(Sub-Priority wise Report)

(' \-, lites.|aw.rajasthan.gov.in/Reports_Detail/SubPriorityWiseReport

Home / Detail Report

SubPriority wise Report

(=
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
14/03/2017 17:19:18

Detail Report of Sub-Priority (Pending) From: 01/01/1947 To: 14/03/2017

Sr. No.

Abbl Case NolYear

Cour Name & Place

Petitioner | Appellant

Non- Petitioner /
Respondent

Lawyer Name

OIC Name

Priority -=Sub-Priority

Finance on
Stack (Rs.)

Administrative Department Name :- Ayurved Department, Jaipur

Unit/ Department Name :- Ayurved Department, Ajmer

Office Name :- AYURVEDIC DEPARTMENT

1.

SLPA0467/2008

SUPREME COURT,DELHI

SHYAM SUNDER

STATE OF
RAJASTHAN

G.ASUPREME COURT DELHI

DY DIRECTOR,
AYURVED

Green -=

SLPA/2016

SUPREME COURT,DELHI

STATE OF RAJASTHAN

OM PRAKASH
DEWAT

SHIV MANGAL SHARMA AAG, 3C
New Delhi (2)

MOHAN SIGH MEENA

Green -= Other than Red
and Orange categary

SLP/2/2016

SUPREME COURT,DELHI

STATE OF RAJASTHAN

Dr. GAURI SHANKAR
JAIPAL AND OTHERS

SHIV MANGAL SHARMA AAG, 5C
MNew Delhi (2)

MOHAN SIGH MEENA

Green -= Otherthan Red
and Orange category

SLP/3/2016

SLP/4/2016

SUPREME COURT,DELHI

SUPREME COURT,DELHI

STATE OF RAJASTHAN

STATE OF RAJASTHAN

DR. NEERAJ KUMAR
MEEMNA

DINESH KUMAR
DANTASULIY AND
ORS

SHIV MANGAL SHARMA AAG, 5C
New Delhi (2)

SHIV MANGAL SHARMA AAG, 5C
New Delhi (2)

MOHAN SIGH MEENA

MOHAN SIGH MEENA

Green -= Otherthan Red
and Orange category
Green -= Other than Red
and Orange category

SLP/S/2016

SUPREME COURT,DELHI

STATE OF RAJASTHAN

Dr. VIJAY Kumar and
ors

SHIV MANGAL SHARMA AAG, 3C
New Delhi (2)

MOHAN SIGH MEENA

Green -= Other than Red
and Orange categary

SLP/G2016

SUPREME COURT,DELHI

STATEOFRAJASTHAN

DrPiyush MNagar

SHIV MANGAL SHARMA AAG, 5C
MNew Delhi (2)

MOHAN SIGH MEENA

Green -= Otherthan Red
and Orange category

SLP/7/2016

SUPREME COURT,DELHI

STATE OF RAJASTHAN

DR. VED PRAKSH
BHARDWAJ

SHIV MANGAL SHARMA AAG, 5C
New Delhi (2)

MOHAN SIGH MEENA

Green -= Otherthan Red
and Orange category

SLP/8/2016

SLP/G9T/2016

SUPREME COURT,DELHI

SUPREME COURT,DELHI

GOVT OF RAJASTHAN

STATE OF RAJASTHAN

RAMNIWAS YADAY

MATHURA LAL

SHIV MANGAL SHARMA AAG, 5C
New Delhi (2)

SHIV MANGAL SHARMA AAG, 3C

MOHAN SIGH MEENA

MOHAN SIGH MEENA

Green -= Other than Red
and Orange category

Green -= Other than Red
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Subject matter wise Report

Government of Rajasthan

W~

Justice Department
(Litigation Information Tracking & Evaluation System)

SUBJECT MATTER WISE CASE REPORT

Administrative Department : - Finance Department, Jaipur

Sub MatterName :- ACT/RULE

Sr. No.

Office Name

Case Detail

Subject Sub Matter
Name

Appellant
Name

Respondant
Name

RE
Implication

Unit/De

partment : - Commercial Taxes Department, Jaipur

DG,

(ADM) HQ,JAIPUR

13336/5LP/2012

ACT/RULE

STATE OF
RAJASTHAN

LOKESH SONI

MAMISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

DcC,

(ADM) HQ,JAIPUR

20151/5LP2012

ACT/RULE

STATE OF
RAJASTHAN

ASHOK KUMAR JAITMAL

MAMISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

DcC,

(ADM) HQ,JAIPUR

2886/5LP/2012

ACT/RULE

STATE OF
RAJASTHAN CCT

GULAB CHAND JAIN

MAMISH SHINGHVI AAG NEW DELHI

CTO (ESTT-II)

DcC,

(ADM) HQ,JAIPUR

12488/5LP/2012

ACT/RULE

STATE OF
RAJASTHAN

ISHAQ MOHAMMED

MAMISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.cC,

(ADM) HQ,JAIPUR

20685/5LP/2012

ACT/RULE

STATE OF
RAJASTHAN

MAHENDRA SINGH

MAMISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C,

(ADM) HQJAIPUR

11847/SLPI2012

ACT/RULE

STATE OF
RAJASTHAN

BHAGWAT SINGH

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

DC,

(ADM) HQ,JAIPUR

2885/5LPI2012

ACT/RULE

STATE OF
RAJASTHAN

GULAB CHAND JAIN

MANISH SHINGHVI AAG NEW DELHI

CTO (ESTT-I)

6500000

D.C,

(ADM) HQJAIPUR

4799/CA20M

ACT/RULE

MEHNDI HASAN

CCcT

N.M.

LODHA,

AG, RAJASTHAN HIGH COURT

JODHPUR CTOWRITS

D.C,

(ADM) HQJAIPUR

97TSICWPICWI2010

ACT/RULE

PYARE LAL LODHA

STATE OF RAJASTHAN &

ORS

N.M.

LODHA,

AG, RAJASTHAN HIGH COURT

JODHPUR CTOWRITS

D.C,

(ADM) HQ,JAIPUR

9366/CWP/ICWI2012

ACT/RULE

KAILASH SINGH
CHAUHAN

STATE OF RAJ & ORS

N.M.

LODHA,

AG, RAJASTHAN HIGH COURT

CTO-A UDAIPUR

D.C,

(ADM) HQJAIPUR

2518/CWP/ICWI2006

ACT/RULE

HARISH KUMAR

CTO SPL. PALI

N.M.

LODHA,

AG, RAJASTHAN HIGH COURT

CTO SPLPALI

DcC,

(ADM) HQ,JAIPUR

9340/CWPICWI2012

ACT/RULE

JAGDISH DHOBI

STATE OF RAJ & ORS

N. M.

LODHA,

AG, RAJASTHAN HIGH COURT

CTO-A UDAIPUR

D.C,

(ADM) HQ,JAIPUR

9364/CWP/ICWI2012

ACT/RULE

DEV KUMAR MEENA

STATE OF RAJ & ORS

M. M.

LODHA,

AG, RAJASTHAN HIGH COURT

CTO-A UDAIPUR
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Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

CATEGORY WISE CASE REPORT

Administrative Department : - Finance Department, Jaipur

Category Name :- CIVIL

5r.
No.

Office Name

CaseNo/Abb/
Year

Subject Sub Category
Name

Appellant
Name

Respondant
Name

Lawyer Name

0IC Name

RE
Implication

Unit/D:

epartment : - Commercial Taxes Department, Jaipur

D.C, (ADM) HQJAIPUR

17680/SLP/2005

Service Matters -
Appointments, Salary
related

STATE OF RAJASTHAN & OTH.

DEV KUMAR

MAMISH KUMAR & ANSAR AHMED
CHOURDHARY

AC .03D. HQ.UDAIPUR

. (ADM) HQ JAIPUR

14725/3LP/2008

Service Matters -
Appointments, Salary
related

COMMISENOR COMMERCIAL TAX

RAMSINGH

MANISH KUMAR & ANSAR AHMED
CHOURDHARY

CTO LITIGATION-1 HQ

| (ADM) HQ JAIPUR

13336/5LP/2012

Service Matters -
Appointments, Salary
related

STATE OF RAJASTHAN

LOKESH SONI

MAMISH SHINGHWI AAG NEW DELHI

CTO-A UDAIPUR

. (ADM) HQ JAIPUR

11847/5LP2012

Service Matters -
Appointments, Salary
related

STATE OF RAJASTHAN

BHAGWAT SINGH

MANISH SHINGHWVI AAG NEW DELHI

CTO-A UDAIPUR

. (ADM) HQ JAIPUR

12488/5LP/2012

Service Matters -
Appeintments, Salary
related

STATE OF RAJASTHAN

ISHAQ MOHAMMED

MAMISH SHINGHWI AAG NEW DELHI

CTO-A UDAIPUR

, (ADM) HQJAIPUR

20683/5LP/2012

Service Matters -
Appointments, Salary
related

STATE OF RAJASTHAN

MAHENDRA SINGH

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

. (ADM) HQ JAIPUR

20151/5LP2012

Service Matters -
Appointments, Salary
related

STATE OF RAJASTHAN

ASHOK KUMAR
JAITMAL

MAMISH SHINGHWI AAG NEW DELHI

CTO-A UDAIPUR

| (ADM) HQ JAIPUR

320/CFAS2005

Service Matters -
Appointments, Salary
related

BAMSHI LAL

N. M. LODHA, AG, RAJASTHAN HIGH
COURT

ACTO-FS RANIWARA
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Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

DECISION FAVOUR/AGAINST WISE CASE REPORT

Administrative Department :- Finance Department, Jaipur

5r. No. Office Name CaseNo/Abb/Year Court Name Decision Date Decision FA Decision Detail

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQJAIPUR 11847/5LP12012 SUPREME COURT 1210712012 Against SLP DISSMISS AS WITHDRAWN.
D.C, (ADM) HQJAIFUR 13336/5LP2012 SUPREME COURT 0210172013 Against CASE DISSMISSED.

D.C, (ADM) HQJAIFUR 12488/5LP2012 SUPREME COURT 2710712012 Against SLP DISMISS AS WITHDRAWAN.
D.C, (ADM) HQJAIPUR 14725/SLP/2008 SUPREME COURT 1210412010 Against slp dismissed

D.C, (ADM) HQJAIPUR 17680/SLP/2005 SUPREME COURT 18/07/2006 Against civil appeal dismissed. DB oder up heald
D.C, (ADM) HQJAIPUR 20685/SLP/2012 SUPREME COURT 2710712012 Against SLP DISMISS AS WITHDRAWAN.
D.C, (ADM) HQJAIPUR 20151/SLP/2012 SUPREME COURT 121072012 Favour SLP DISMISS AS WITHDRAWN.

SPECIAL APPEAL LACKS MERIT AND DESERVES TO BE
dismissed

D.C, (ADM) HQ,JAIPUR 2202/CWPICW/2001 RAJASTHAN HIGH COURT JODHPUR 28042011 Against WRIT ALLOWED

THE WRIT PETITION IS ALLOWED AND ORDER
D.C, (ADM) HQ,JAIPUR 2620/CWPICW/2009 RAJASTHAN HIGH COURT JODHPUR 271042011 Against IMPUGNED DATED 25/02/2009 SO FAR AS IT RELATES
TO THE PETITIONER, IS QUASHED AND SET ASIDE.

D.C, (ADM) HQ.JAIPUR 1013/5AW2011 RAJASTHAN HIGH COURT JODHFPUR 310172012 Against APPEAL DISMISSED.
D.C, (ADM) HQJAIPUR 1095/5AW2011 RAJASTHAN HIGH COURT JODHFUR 21/02/2012 Against APPEAL DISMISSED.
D.C, (ADM) HQJAIPUR 1521/5AW2011 RAJASTHAN HIGH COURT JODHFUR 21/02/2012 Against APPEAL DISMISSED.

RESPONDENTS ARE DIRECTED TO CONCIDER IN LITES
OF WRIT NO 2099/01 LOKESH DIXIED

RESPONDED DIRECED
WRIT NO 2099

B COTIoM To TC O

D.C, (ADM) HQJAIFUR 300/SAW2009 RAJASTHAN HIGH COURT JODHPUR 18/03/2009 Against

D.C, (ADM) HQ,JAIPUR 224TICWPICW/2004 RAJASTHAN HIGH COURT JODHPUR 11/052011 Against

VLC media player
Awara - Ab Raat Guzame Wali Hai - La

D.C, (ADM) HQ,JAIPUR 2255/CWPICW/2004 RAJASTHAN HIGH COURT JODHPUR 11/052011 Against
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Government of Rajasthan
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CONTEMPT WISE CASE REPORT

ome to D.C, (ADM) HQAIPUR

Administrative Department : - Finance Department, Jaipur

Unit/Department : - Commercial Taxes Department, Jaipur

Sr. No. Office Name

Court Name

CaseNo/Abb/
Year

Contempt No

Contempt Date

Contempt Govt Party

Contempt Non Govt
Party

Lawyer Name

OICName

. (ADM) HQ JAIPUR

RAJASTHAN HIGH
COURT JODHPUR

13T/ICCPI2012

10122012

MAHENDRA SINGH

SHRI C.K. MATHEW
(ACS-F)

. LODHA, AG, RAJASTHAN

HIGH COURT

CTO-SPECIAL UDAIPUR

. (ADM) HQ JAIPUR

RAJASTHAN HIGH
COURT JODHPUR

5605/CWPICWI2004

072201

ADD.CHIEF SECRETARY (FIN.

ASHOK KUMAR

. LODHA, AG, RAJASTHAN

HIGH COURT

JODHPUR CTOWRITS

(ADM) HQ JAIPUR

RAJASTHAN HIGH
COURT JODHPUR

2247ICWPRICWI2004

03/08/2012

C.MATHEWFS DC(ADM)

MAHENDRA SINGH

. LODHA, AG, RAJASTHAN

HIGH COURT

JODHPUR CTOWRITS

, (ADM) HQJAIPUR

RAJASTHAN HIGH
COURT JODHPUR

5050/CWP/CWI2005

14052012

Dr. RAVI KUMAR 5., DS FIN

VED PRAKASH
KAUSHIK

. LODHA, AG, RAJASTHAN

HIGH COURT

JODHPUR CTO WRITS

. (ADM) HQ JAIPUR

RAJASTHAN HIGH
COURT JODHPUR

1012/5AW2011

09072012

F.5. DC (ADM) UDAIPUR,ORS

BHAGWAT SINGH

GR PUNIYA

CTC-A UDAIPUR

. (ADM) HQ JAIPUR

RAJASTHAN HIGH
COURT JODHPUR

1521/5AWIZ01

031272012

Dr. GOVIND SHARMA & ORS

ISHAQ MOHAMMED

GR PUNIYA

CTO-A UDAIPUR

(ADM) HQ JAIPUR

HIGH COURT BENCH
JAIPUR

2448/CWPRICWI2011

14/03/2012

MNIRANJAN ARYA & OTHERS

RISHI RAJ MEENA

. LODHA, AG, RAJASTHAN

HIGH COURT

C.T.0 CIRCLE KARAULI

, (ADM) HQJAIPUR

HIGH COURT BENCH
JAIPUR

2447ICWPICWI2011

141032012

NIRANJAN ARYA & OTHERS

DHARMENDRA
KUMAR S0NI

. LODHA, AG, RAJASTHAN

HIGH COURT

C.T.0 CIRCLE KARAULI

. (ADM) HQ,JAIPUR

HIGH COURT BENCH
JAIPUR

2884/CWP/CWI2003

02112011

COMMISSIONER

RAMSING

. LODHA, AG, RAJASTHAN

HIGH COURT

CTO (ESTT-II)

(ADM) HQ JAIPUR

HIGH COURT BENCH
JAIPUR

T138/CWP/ICWI2002

25/08/2012

KUMUDI GUPTA

KRISHNA DEVI

. LODHA, AG, RAJASTHAN

HIGH COURT

CTO (ESTT-I)

| (ADM) HQ JAIPUR

HIGH COURT BENCH
JAIPUR

8251/CWPICWI2012

08/10/2014

GOVIND SHARMA PSF &
OTHER

TEEKAMDAS AGNANI

. LODHA, AG, RAJASTHAN

HIGH COURT

CTO (ESTT-II)

, (ADM) HQ JAIPUR

HIGH COURT BENCH
JAIRLIR

1380/CWP/CWI2011

14/03/2012

NIRANJAN ARYA & OTHERS

ANSU GUTTAM

. LODHA, AG, RAJASTHAN

HIGH COLURT

CTO GANGAPURCITY
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Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

GOVERNMENT LAWYER/ADVOCATE PERFORMANCE REPORT

Administrative Department : - Finance Department, Jaipur

Sr. No. Office Name Case;le:-fbb.- Court Name Appellant Name Respondant Name Decision Date Decision FA Decision Detail

Unit/Department : - Commercial Taxes Department, Jaipur

GLA Name : - ANIL BHANSALI

ASTHAN HIGH COURT ) -
D.C. (ADM) HQ.JAIPUR 1T24/CWPICWAWI2004 RaL S_:,_‘B:;E; UR RAMESHWAR SHARMA STATE OF RAJASTHAN 011272014 AGAINET CASE DISPOSED.

ASTHAN HIGH COURT R —. .
D.C. (ADM) HQ.JAIPUR Z3VCCPI2015 Ral S_:,_‘B:;E; UR LAXMAN SINGH RATHORE PS.MEHRA & ORS. 0410872015 AGAINST CASE IS IN GOVT. FAVOUR.
o

ASTHAN HIGH COURT - - -
3 D.C, (ADM) HQ.JAIPUR 020 CWRICWI2003 Rl S_E"‘Bl—'—;i; ouR DHUKAL SINGH CHOPRA STATE OF RAJASTHAN 022014 AGAINST REPRESENTATION FOR SELECTION GRADE.

Total no. of cases : 3 | Total no. of cases favoring Govt. : 3
Total no. of cases againstGovt. : 0 | GLA performance : 100.00 %

GLA Name : - GA. AJMER

DISTRICT & SESSION GOLLEGTOR AIMER & ] e
1 D.C. (ADM) HQ.JAIPUR 2UQAAPPL 2011 MOHINI DEVI 11102012 FAVOUR ISSUE SUCCESSION CERTIFICATE TO MOHINI DEVI.
‘ ‘ JUDGE [DJ) o OTHERS ! N o

Total no. of cases : 1 | Total no. of cases favoring Govt. : 0
Total no. of cases againstGovt. : 1 | GLA performance : 0.00 %

GLA Name : - G.L.SHARMA

1 D.C. (ADM) HQ.JAIPUR S0CA2008 RCSAT, JAIPUR GOVIND RAM GODARA 15042011 AGAINST CASE DISSMISS

Total no. of cases : 1 | Total no. of cases favoring Govt. : 1
Total no. of cases againstGovt. : 0 | GLA performance : 100.00 %

GLA Name : - G.R. PUNIA, AAG, JODHPUR

Al A GH COURT . GO ARMA
1 D.C. (ADM) HQ.JAIPUR 485/CCPI2012 RaL S_:,_‘B:;E; UR ISHAZQ MOHAMMED DR & \JIEESSF Rl S 23102012 AGAINST CASE DISSMISSED.
O of

ASTHAN HIGH COURT — .
D.C, (ADM) HQ.JAIPUR 1085/ SAW2011 Ra S_:"‘BI-FFI'E; UR STATE OF RAJASTHAN ASHOK KUMAR 21022012 FAVOUR APPEAL DISMISSED.
QDH|
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Government of Rajasthan
Justice Department

DISTRICT WISE CASF REPORT

Welcome to EE LITIGATION JODHPUR

District : - Jodhpur

Sr. No. Office Name

Court Name

CaseNo/Abb/
Year

Appellant
Name

Respondant
Name

OIC Name

Administrative Department : - Public Health Engineering Department, Jaipur

Unit'Department : - Public Health Engineering Department, Jaipur

EE LITIGATION
JODHPUR

RAJASTHAN
HIGH COURT
JODHPUR

419/CWP/CW/2015

CHARU JOSHI

STATE OF
RAJASTHAN

N K METHA, AGC,
JODHPUR

EE(LIT)JODHPUR

EE LITIGATION
JODHPUR

RAJASTHAN
HIGH COURT
JODHPUR

11024/CWP/CW/2009

K K VYAS

V K MATHUR, AGC,
JODHPUR

EE(LIT)JJODHPUR

EE LITIGATION
JODHPUR

RAJASTHAN
HIGH COURT
JODHPUR

377T3/CWP/CW/1995

RAGU RAJ SINGH

N K METHA, AGC,
JODHPUR

S.L.TAWAR

EE LITIGATION
JODHPUR

RAJASTHAN
HIGH COURT
JODHPUR

5023/CWP/CW/2015

RAJESH KUMAR

SECRETARY

N K METHA, AGC,
JODHPUR

EE(LIT)JODHPUR

EE LITIGATION
JODHPUR

RAJASTHAN
HIGH COURT
JODHPUR

I124/CWP/CW/2014

MAHAVEER SINGH

STATE OF
RAJASTHAN

N K METHA, AGC,
JODHPUR

EE(LIT)JJODHPUR

EE LITIGATION

TN~ TRT -

RAJASTHAN
HIGH COURT

5667/CWP/CW/2014

RADHEY SHYAM &

T

PRINCIPAL

ConCTan

N K METHA, AGC,

Loonu o

EE(LIT)JJODHPUR
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Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

STAY ORDER CASE REPORT

Welcome to D.C, {ADM) HQJAIPUR

Administrative Department : - Finance Department, Jaipur

CaseNo/Abb/

5r. No.
Year

Office Name

Appellant
Name

Respondant
Name

Lawyer Name

OIC Name

UnitiDepartment : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQ,JAIPUR 13336/5LP12012

SUPREME COURT

STATE OF RAJASTHAN

LOKESH SONI

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C, (ADM) HQ,JAIPUR 14725/5LP/2008

SUPREME COURT

COMMISENOR COMMERCIAL TAX

RAMSINGH

MANISH KUMAR & ANSAR. AHMED
CHOURDHARY

CTOLITIGATION-1 HQ

D.C, (ADM) HQJAIPUR 20151/5LP2012

SUPREME COURT

STATE OF RAJASTHAN

ASHOK KUMAR JAITMAL

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C, (ADM) HQJAIPUR 11847/5LP2012

SUPREME COURT

STATE OF RAJASTHAN

BHAGWAT SINGH

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C, (ADM) HQ,JAIPUR 2886/5LP/2012

SUPREME COURT

STATE OF RAJASTHAN CCT

GULAB CHAND JAIN

MANISH SHINGHVI AAG NEW DELHI

CTO (ESTT-I)

D.C, (ADM) HQ,JAIPUR 17680/5LP/2005

SUPREME COURT

STATE OF RAJASTHAN & OTH.

DEV KUMAR

MANISH KUMAR & ANSAR. AHMED
CHOURDHARY

AC .0SD. HQ.UDAIPUR

D.C, (ADM) HQJAIPUR 12488/5LP12012

SUPREME COURT

STATE OF RAJASTHAN

ISHAQ MOHAMMED

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C, (ADM) HQ,JAIPUR 20685/5LP/2012

SUPREME COURT

STATE OF RAJASTHAN

MAHENDRA SINGH

MANISH SHINGHVI AAG NEW DELHI

CTO-A UDAIPUR

D.C, (ADM) HQ,JAIPUR 2885/5LP/2012

SUPREME COURT

STATE OF RAJASTHAN

GULAB CHAND JAIN

MANISH SHINGHVI AAG NEW DELHI

CTO (ESTTI)

D.C, (ADM) HQ,JAIPUR 9217/CWP/CW/2009

RAJASTHAN HIGH
COURT JODHPUR

SUMAN ACHARYA

CTD.

N. M. LODHA, AG, RAJASTHAN HIGH
COURT

JODHPUR CTOWRITS

D.C, (ADM) HQJAIPUR 1123/CWPICW/2010

RAJASTHAN HIGH
COURT JODHPUR

CHUTUREBHUJ KALAWAT

STATE OF RAJASTHAN &
ORS

SANJAY PALIWAL

SONDOPR

D.C, (ADM) HQJAIPUR 7T286/CWP/CWI2013

RAJASTHAN HIGH
COURT JODHPUR

POONAM CHAND SONI

STATE OF RAJASTHAN &
ORS

N. M. LODHA, AG, RAJASTHAN HIGH
COURT

BKN/A-BKN/AC-A-BKN

D.C, (ADM) HQ,JAIPUR 300/SAW2009

RAJASTHAN HIGH
COURT JODHPUR

STATE OF RAJASTHAN

KISNA RAM

N.M.LODHA, AG, RAJASTHAN HIGH
COURT

JODHPUR CTOWRITS

D.C, (ADM) HQ,JAIPUR 9364/CWP/CWI2012

RAJASTHAN HIGH
COURT JODHPUR

DEV KUMAR MEENA

STATE OF RAJ & ORS

N. M. LODHA, AG, RAJASTHAN HIGH
COURT

CTO-A UDAIPUR




&

C | @ Not secure

Home

Detail Report

(AAG Performance Report)

lites.|law.rajasthan.gov.in/Reports_Detail/AG_AAGPerformanceReport

Detail Report

AAG Performance Report

W

Government of Rajasthan

Justice Department

{Litigation Information Tracking & Evaluation System)

AAG PERFORMANCE REFORT

Welcome to Agriculture Department, Jaipur

09/08/2018 11:33:05

AAG Name : - G5, Gill AAG, Raj. HC Jaipur (10)

Administrative Department ; - Agriculture Department

5r. No.

Unit/Department

Court Name

AbbiCazeNo/
Year

Date of submission
of Case filling by
Deptt. to AAG

Date of filling Case
in Court by AAG

Whether application
under Sec. § of
Limitation Act filed

Date of
Decizion

Decision in
Favour / Against
State Govt.

Remarks

Agriculture Depariment, Jaipur

HIGH COURT BENCH
JAIPUR

CWP/CW/5606/1999

27108/2007

Favour

Agriculture Department, Jaipur

HIGH COURT BENCH
JAIPUR

CWP/CWITO08/2005

221052008

Against

Agricutture Department, Jaipur

HIGH COURT BENCH
JAIPUR

CSA (WRIT)/29/2006

20/06/2009

Favour

Agricutture Department, Jaipur

HIGH COURT BENCH
JAIPUR

CWP/C\W/3359/2006

021172016

Against

Total No. of Cases : 4

Total No. of Cases Decision in == Favour of Govt. : 2 | Against of Govt. : 2 | AAG Performance : 50.00 %
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Office ~ Al - District ~ Al -

Status A Entry
Status

01122013

agement

Il High Court C Case List

i Pre Liti;::'
Total: 19/ Yes: 16 / Ne: 3

§ User Ma

i S.N. AdmDept Unit Name Office Name Abbr/CaseNo/Year  Court Name Lawyer Name Pett./App. VS Respondent Entry  Action
Name Status

[ Monthly Litigatio

Agriculture Agriculwre DIRECTORATEOF  SLP/2199008/2019 SUPREME COURT, Sh. MANISH STATE GOVT. OF RA] AND ORS VS AJIT No

. Departrment  Department AGRICULTURE DELHI SHINGHVI SINGH AND ORS

o Jaipur

I Summary Reports < Agriculre Agriculwre Joint Director CWP/COW/7110/2019  RAJASTHAN HIGH KARAN SINGH BHUPENDRA KUMAR VS STATE OF
Department  Department Agriculture COURT JODHPUR, RAJPURCHIT- RAJASTHAN

B Detail Reports Jaipur Jedhpur Jodhpur RHCJDR

etail Repo
Agriculture Agriculture Joint Director CWP/CW/5153/2019  RAJASTHAN HIGH KARAN SINGH RAM NIWAS VS STATE OF RAJASTHAN
Departrment  Department Agriculure COURT JODHPUR, RAIPURCHIT-
Jaipur Jodhpur Jodhpur RHCJDR

Agriculwre Agriculwre Joint Director CWP/CW/530/2019 RAJASTHAN HIGH KARAN SINGH BHALA RAM PATEL VS STATE OF
Department  Department Agriculture COURT JODHPUR, RAJPURCHIT- RAJASTHAN
Jaipur Jedhpur Jodhpur RHCJDR

Agriculture Agriculture Joint Director SAW/16129/2018 RAJASTHAN HIGH KARAN SINGH GRAM PANCHAYAT KANTIYA VS STATE
Departrnent Departrment, Agriculure COURT JODHPUR, RAJPURCHIT- GONT. OF RAJ] AND ORS
Jaipur Jodhpur Jodhpur RHCJDR

Agriculture Agriculwure Joint Director WCP/1427/2017 RAJASTHAN HIGH KARAN SINGH DHARAMVEER VS AMITABH GAUTAM AND  Yes
Department Department, Agriculture COURT JODHPUR, RAJPURCHIT- ORS.
ainu b e ndbhn RHFINR
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Government of Rajasthan

Justice Department
§ Case Management (Litigation Information Tracking & Evaluation System) ( As on 09/08/2018)
Case Wise SLA Summary Report (From: 01/01/1947 To: 09/08/2018)

i High Court Cases New ¢ o
g Sr. Registrati B

" | caseNosYear/Abbr egistration | OIC Appointe

No. Date (in days)

Reply filed Decision Compliance | Appeal (in

Appointment (in (in days) Date (in days) days)

days)

i Pre Litigation

Default Time for OIC Appintment: 15 days, Lawyer Appointment: 15 days, Reply file: 90 days, Compliance: 90 days and Appeal: 90 days

i User Management New ¢ Administrative Deptt. Name: Agriculture Department

Unit/ Department Name: Agriculture Department, Jaipur

Sl LS Office Name: DIRECTORATE OF AGRICULTURE

1 -253/2005/5LP 17/10/2005 - 18/05/2008 1 /1 Decided -»

§ MIS Reports
Favour

- 1/2001/5U1T 31/08/2001 2 — Pending /i / Pending
Summary Reports

1/2004/5UIT 18/12/2004 ’ - Pending f / Pending

B Detail Reports 1/2011/CA 28/03/2011 - Pending /i / Pending

3/2004/CA 02/05/2004 - Pending 1 / Pending

3/2005/5U1T 04/03/2005 - 01/04/2015 | - - Decided -»
Against
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Priority
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Entry Status of cases related to AAG Report
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Updated

Pending
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Casze Type CONTEMPT E

Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System) { As on 09/08/2018 )
Pre Decision Analysis Report (CONTEMPT)

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

0IC Appointed Lawyer Appointed Reply Not Filed Case Pending for

Court Type within 15 15to 30 Maore than 30 | within 15 15 to 30 Mare than 30 i3 maore than 3 Less than 1 - 3-5 maore than 5 maore than 10
days days days days days days months | months year years years

1 2 3 ] a 10 11 14 15
ynthly L

Court Jadhpur

'sh Court Bench,

rher Sub-Ordinate
Courts

Total

B Analysis Reports

# Pre Decision Anal sis
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Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System) [ As on D9/08/2018 )
Post Decision Analysis Repert

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

Case Disposal Period Order Pending for Compliance Order Pending for Appeal
Court Type Total Cases Total Total Less than 1 1-3 35 Meore than 5 Less than 3 3-6 Meore than & Less than 3 36 Meore than 6
Disposed Against Favour year yEars YEArs YEArs months menths | months months months | months
2 3 4 5 6 7 ] 9 10 11 12 13 14

3] 1" 57 3 3 3 3 0 0 0 0 0 0

286 40 46 49 54 24 102 1] 1] 3 a 1] 1]

726 328 398 58 193 109 255 i} 0 2 a i} o]

258 62 96 27 74 10 53 1] 1] 1] a 1] 1]

129 18 75 28 9 4 i} 0 76 a i} o]

unal Courts 8 5 3 0 2 0 a a 0 i} 1] 0

O

# Post Decision Analysis
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Case Type

Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System) [ As on 09/08/2018 )
Pre Decision Date Wise Analysis Report (CONTEMPT)
(From: 01/01/1947 To: 09/08/2018)

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

OIC Appointed Lawyer Appointed Reply Not Filed

Court Type Total Cases Registered
within 15 days | 15 to 30 days | More than 30 days | within 15 days | 15to 30 days | More than 30 days | for 3 month | 3-6 months | more than 6§ months

3 4 5 7 8 9 10 1"

pirt Bench, Jaipur

r Sub-Ordinate Courts
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Welcome to D.C, (ADM) HQJAIPUR

Lawyers Performance Detail Report

i -

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

LAWYER WISE REPORT
Lawyer Name : - A.A.G. PUSPENRA SINGH BHATI

5r. CaseNo/Abb/
N; Office Name aaeYec;r Court Name Abbrevation Name Respondant Name OIC Name

Administrative Department :- Finance Department, Jaipur

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQJAIPUR TBO/CCP/2009 HIGH COURT BENCH RAMLAL DEEGWAL TD. AS5.DOR-3LC DEPT.
JAIPUR

Total No Of Case For Unit : 1
Total No Of Case For ADM Deppt : 1
Total No Of Case : 1

Lawyer Name : - ANIL BHANSALI

Sr. CaseNo/Abb/
Nro Office Name aseYe:r Court Name Abbrevation Name Respondant Name OIC Name

Administrative Department ;- Finance Department, Jaipur

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQJAIPUR 233/CCPR2015 RAJASTHAN HIGH COURT LAXMAN SINGH RATHORE P.SMEHRA & ORS. JODHPURCTOE
JODHPUR
D.C, (ADM) HQ,JAIPUR 1734/CWP/CW/2004 RAJASTHAN HIGH COURT RAMESHWAR SHARMA STATE OF RAJASTHAN JODHPUR CTO WRITS
JODHPUR
D.C, (ADM) HQJAIPUR 1903/CWP/CWI2015 RAJASTHAN HIGH COURT LAXMAN SINGH RATHORE RAJASTHAN STATE & ORS JODHPUR CTOE
JODHPUR
D.C, (ADM) HQ,JAIPUR 3026/CWP/CW/2003 RAJASTHAN HIGH COURT DHUKAL SINGH CHOPRA STATE OF RAJASTHAN JODHPUR CTO WRITS
JODHFUR
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Home © Analysis Report
DECISION (F/A) SUMMARY REPORT

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation Systam)
09/08/2018 12:45:35
DECTSION FAVOUR/AGAINST WISE SUMMARY REPORT

Administrative Department :- Agriculture Department

CRIMINAL CIVIL COMTEMPT ARBITRATION
SR. Unit/Department

Favour Against Favour Against Favour Against Favour Against

Agriculture Department, Jaipur 27 12 642 743 51 4 4 5
27 12 743 51 4 4 5
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GLA Perfarmance Summary Report

o -
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
(09/08/2018 12:32:45
GLA PERFORMANCE REPORT

Total No. Of Cases

Adm Deptt Name Unit/Department GLA Name Total Cases GLA Percentage

. (A)
Decided
Govt.

Agriculture Department Agriculture Department, Jaipur ASHOK KUMAR AGRAWAL 0%

Total : 0%
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(Year wise Report)
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Analysis Report
Year wise Report

-

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

YEAR WISE REPORT

Administrative Department : - Finance Department, Jaipur

Rajasthan High Court

Supreme Court i Other State HC
Jodhpur Jaipur

Bench

Year: - 2015

Unit/Department : - Commercial Taxes Department, Jaipur

1 D.C, (ADM) HQ,JAIPUR

Total

Grant Total




Analysis Report
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Home / Analysis Report

0IC Performance Report

&8 Dashboard
=
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

§ Masters

i Case Management
09/08/2018 12:39:13
§ High Court Cases New ¢ OIC PERFORMANCE REPORT (All)

Administrative Department :- Agriculture Department

j Pre Litigation Total No. Of Cases

S
No Unit/Department 0IC Name Total Case Decided {A) 0IC Percentage

i User Management New ¢ Govt.

Agriculture Depariment, Jaipur DD(Staf) 60.00 %

Monthly Litigation Agriculture Department, Jaipur REKHA RAM SUTRAKAR 0%

Agriculture Depariment, Jaipur P D{AATMA)BUNDI 0%
§ MIS Reports

Agriculture Depariment, Jaipur AC (CROPS) 0%

B Summary Reports Agriculture Department, Jaipur Sh. Harish Mehra 0%

Agriculture Department, Jaipur AD(Ext.)Shri Madhopur 0%

B Detail Reports Agriculture Department, Jaipur (angadan Singh Baghel 0%

Agriculture Depariment, Jaipur KAMTA NANDAN 100.00 %
R Analysis Reports

Agriculture Deparimant, Jaipur DD (EXT) CHURU 361 %
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Justice Department
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CONTEMPT WISE REPORT

Administrative Department :- Agriculture Department

8r. Unit/Department Criminal Contempt Arbitration

Agriculture Department, Jaipur
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Pending Cases Report
Reply Not Filed Cases
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C' [} lites.law.rajasthan.gov.in/Reports_PendingCases/R

Home

Pending Case Report

Reply Not Filed Report

i -

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

STATEMENT OF COURT WISE PENDING CASES REPLY NOT FILLED CASES

Administrative Department : - Finance Department, Jaipur

Sr. No.

Office Name

CaseNo/Abb/
Year

Appellant Name

Respondant Name

Lawyer Name

QIC Name

Abbrevation

RE
Implication

Unit'Department : - Commercial Taxes Department, Jaipur

Court Name : - RAJASTHAN HIGH COURT JODHPUR

1

D.C, (ADM) HQ,JAIPUR

6902/CWPICWI2015

OM PRAKASH

RAJASTHAN STATE &
ORS

VK MATHUR, JODHPUR

AC WRITS JODHPUR

CIVIL WRIT
PETITION/CIVIL WRIT

D.C. (ADM) HQ.JAIPUR

10810/CWPICWI2015

LOKESH SONI

STATE OF
RAJASTHAN & ORS

VINIT KUMAR MATHUR, PL JODHFPUR

CTO-A UDAIPUR

CIVIL WRIT
PETITION/CIVIL WRIT

D.C, (ADM) HQ,JAIPUR

12427/CWPICWI2015

JUGALKISHORE
TANK & ORS

RAJASTHAN STATE &
ORS

VEENET KUMAR MATHUR

AC WRITS JODHPUR

CIVIL WRIT
PETITION/CIVIL WRIT

D.C, (ADM) HQJAIPUR

12522/CWPICWI2015

SHANTIRAJ SINGHVI

RAJASTHAN STATE &
ORS

VINIT KUMAR MATHUR, PL JODHPUR

AC WRITS JODHPUR

CIVIL WRIT
PETITION/CIVIL WRIT

D.C. (ADM) HQ,JAIPUR

12595/CWPICWI2015

LAXMAN SINGH
RATHORE

STATE OF
RAJASTHAN & ORS

VINIT KUMAR MATHUR, PL JODHPUR

JODHPUR CTOE

CIVIL WRIT
PETITION/CIVIL WRIT

Total :-5

Court Name : - HIGH COURT BENCH JAIPUR

6

D.C, (ADM) HQJAIPUR

404/CWP/CWI2015

BHAGCHAND SAINI

STATE OF
RAJASTHAN & ORS

R.B.MATHUR , JAIPUR

AC-ADMHQ

CIVIL WRIT
PETITION/CIVIL WRIT

D.C, (ADM) HQ,JAIPUR

5700/CWPICWI2015

JAGANNATH
PRASAD

STATE OF
RAJASTHAN & ORS

RAJENDRAPRASAD AAG

AC-ADMHQ

CIVIL WRIT
PETITION/CIVIL WRIT

D.C. (ADM) HQ.JAIPUR

12431/CWPICWI2014

NISHANT SWAMI

STATE OF
RAJASTHAN & ORS

R.BE.MATHUR, JAIPUR

CTO-A UDAIPUR

CIVIL WRIT
PETITION/CIVIL WRIT

D.C, (ADM) HQ,JAIPUR

17288/CWPICWI2015

KISHAN AGARWAL

RAJASTHAN STATE &
ORS

R.B. MATHUR , JAIPUR

AC-ADMHQ

CIVIL WRIT
PETITION/CIVIL WRIT

Total :-4

Linit Tntal: Q.




Pending Cases Report

(Order Pending for Appeal Report)

€« C' [} lites.law.rajasthan.gov.in/Reports_PendingCases/OrderPendingForAppea
E n Welcome to EE LITIGATION JODHPUR

Home / Pending Case Report

Order Pending For Appeal Report

=
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

ORDER PENDING FOR APPFAL

Administrative Department : - Public Health Engineering Department, Jaipur

ST Office Name CaseNo/AbDI Appellant Name Respondant Name Lawyer Name OIC Name Abbrevation R E .
No. Year Implication

Unit/Department : - Public Health Engineering Department, Jaipur

Court Name : - RAJASTHAN HIGH COURT JODHPUR

EE LITIGATION DILIP KUMAR STATE OF . CIVILWRIT
(CWRICW/
JODHPUR T2AICWRICINI2009 TANWAR RAJASTHAN GAJODHPUR EE(LITWODHPUR PETITION/CIVILWRIT

EE LITIGATION KULDEEP KUMAR | STATE OF . CIVILWRIT
(CWRICW)
JODHPUR 1526/CWP/CW/2014 VERMA RAJASTHAN N K METHA, AGC, JODHPUR EE(LIT)JODHPUR PETITION/CIVIL WRIT

Total :- 2

Unit Total :- 2

Grand Total:-2




Pending Cases Repor

(Decision not Implemented Report)

lites.|aw.rajasthan.gov.in/Reports_PendingCases/DecisionMotimplimented arct we U ¥ 4 =

n Welcome to TREASURIES & ACCOUNTS

Pending Case Report

Decision Mot Implimented Report

-
Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
17/03/2017 12:43:38
DECTSION NOT IMPLEMENTED

Administrative Department: - Finance Department, Jaipur

Sr. CaseNo/Abb/ Respondant ) Decision . L
No. Office Name Year Pett/ Appellant Name Name Abbrevation Date Decision R E Implication

Unit/Department : - Treasuries and Accounts Department, Jaipur

Court Name : - HIGH COURT BENCH JAIPUR

1 TREASURIES & BOB4ICWRICWI2005 Ajay Kumar Grover State, State BABU LAL SAINI OM PRAKASH GOYAL CIVIL WRIT 08012017 Against
ACCOUNTS PETMION/CIVIL WRIT
TREASURIES & 5504/CWRICWI2007 NAWAL KISHORE STATE OF RAJASTHAN,  [BABU LAL SANI T.0. BARAN CIVIL WRIT 09/08/2016  Against
ACCOUNTS SHARMA TREASURY OFFICER PETMION/CIVIL WRIT
TREASURIES & J9B5/CWRICWI2012 RATAN PRAKASH DARJ DIRECTOR TREASSURY & |IR SAINI(AAG) Bodh kumar Jha CIVIL WRIT 26/07/2016  Against
ACCOUNTS ACCO PETMION/CIVIL WRIT
TREASURIES & MENCWRICWI2013 RATAN PRAKASH DARI OTA DEERAJ TRIPATHI Bodh kumar Jha CIVIL WRIT 26/07/2016  Against
ACCOUNTS PETMION/CIVIL WRIT
TREASURIES & J424ICWRICWI2015 HARIRAM PESHWANI  OTA JAIFUR BABU LAL SAINI PRADEEP MATHUR CIVIL WRIT 06102016 Against
ACCOUNTS PETMION/CIVIL WRIT

TREASURIES & J442ICWRICWI2015 hariram peshwani State Of Rajasthan BABU LAL SANI PRADEEP MATHUR CIVIL WRIT 08102016 Against
ACCOUNTS PETMION/CIVIL WRIT

Total:- &

Unit Total :- 6

AdmDept. Total:- 6
Grand Total- 6




Pending Cases Report

(Reply Not Filed Pending Up to 3 Months Report )

&« C | ® Not secure

Home
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Welcome to Agriculture Department, Jaipur

Pending Case Report

Reply Not Filed Pending Upto 3 Months Report

-

Government of Rajasthan
Justice Department

(Litigation Information Tracking & Evaluation System)

STATEMENT OF COURT WISE PENDING CASES-REPLY NOT FILLFED CASES

05/08/2018 13:05:09

Administrative Department : - Agriculture Department

Sr. No.

Office Name

CaseNo/Abb/
Year

Pett./ Appellant
Name

Respondant Name

Lawyer Name

0IC Name

Abbrevation

RE
Implication

Unit/Department : - Agriculture Department, Jaipur

Court Name : - RAJASTHAN HIGH COURT JODHPUR

1

DIRECTORATE OF
AGRICULTURE

8920/CWP/ICW/2018

VARDI CHAND
MALI

STATE OF
RAJASTHAN &
ORS.

BHARAT DUTT SHARMA (DY.G.C)
HC,JODHPUR

RAJESH KUMAR

CIVIL WRIT
PETITION/CIVIL
WRIT

Joint Director
Agriculture Jodhpur

8852[CWP/ICWI2013

MADAN SINGH
RATHORE

STATE OF RAJ
AND ORS

BHARAT DUTT SHARMA (DY.G.C)
HC.JODHPUR

Rajesh Kumar

CIVIL WRIT
PETITION/CIVIL
WRIT

Joint Director
Agriculture Jodhpur

8998/CWP/CW/2018

SHYAM
SUNDAR
DADHICH

STATE OF RAJ
AND ORS

BHARAT DUTT SHARMA (DY.G.C)
HC,JODHPUR

Rajesh Kumar

CIVIL WRIT
PETITION/CIVIL
WRIT

Total :-

3
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Pending Cases Report

(Reply Not Filed Pending More Then 3 Months Report )

Pending Case Report

Reply Not Filed Pending More then 3 Months Report

lites.|aw.rajasthan.gov.in/Reports_PendingCases/ReplyNotFiledMoreThen3Months

e

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

Welcome to Agriculture Department, Jaipur

STATEMENT OF COURT WISE PENDING CASES-REPLY NOT FILLED CASES

05/08/2018 13:05:43

Administrative Department : - Agriculture Department

Sr. No.

Office Name

CaseNo/Abb/
Year

Pett./ Appellant
Name

Respondant Name

Lawyer Name

OIC Name

Abbrevation

RE
Implication

Unit/Department : - Agriculture Department, Jaipur

Court Name : - RAJASTHAN HIGH COURT JODHPUR

1

DIRECTORATE OF
AGRICULTURE

147T1TICWRICW/2017

Surender Singh
& Anr. (Agri.
Supervisor

STATE QF
RAJASTHAN & ORS.

BHARAT DUTT SHARMA (DY.G.C)

HC.JODHPUR

Akhilesh Kumar Shrivastav

CIVIL WRIT
PETITION/CIVIL
WRIT

DIRECTORATE OF
AGRICULTURE

1936/CWP/CWI2018

MUKESH
KUMAR & ORS.
(LAB
ASSISTANT

STATE OF
RAJASTHAN & ORS.

BHARAT DUTT SHARMA (DY.G.C)

HC.JODHPUR

Rajesh Kumar

CIVIL WRIT
PETITION/CIVIL
WRIT

Joint Director
Agriculture Jodhpur

4373ICWPICWI2017

SH.
QURESHI

State of Rajasthan &
Ors.

BHARAT DUTT SHARMA (DY.G.C)

HC,JODHPUR

Rajesh Kumar

CIVIL WRIT
PETITION/CIVIL
WRIT
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Select any field
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Case No

Status
Govt. Appl. or Res. A Entry Date From
Entry Date To Reg. Date From

Reg. Date To

Court Type — Al - Court Place

Court ~ Al Abbreviation
Priority Al - Sub Pricrity
Case Type ~ Al Finance on Stake
Lawyer —All - oI
Category Al - SubCategory

SubjectMatter —Al- Sub Matter

B Search/Query Mew ~
Appellant Name Respondent Name
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Hearing Date From Hearing Date Te
Next Hearing Date From Next Hearing Date To
Decision Date From Decision Date To

District Al - Decision In Govt. F/A - Select—
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Case No Year
Status Main/Performa
Govt. Appl. or Res. A Entry Date From
Entry Date To Reg. Date From

Reg. Date To

Court Type — Al - Court Place

Court ~ Al Abbreviation
Priority Al - Sub Pricrity
Case Type ~ Al Finance on Stake
Lawyer —All - oI
Category Al - SubCategory

SubjectMatter —Al- Sub Matter

B Search/Query Mew ~
Appellant Name Respondent Name

» Generic Search
Hearing Date From Hearing Date Te
Next Hearing Date From Next Hearing Date To
Decision Date From Decision Date To

District Al - Decision In Govt. F/A - Select—

Does the Litigation involve any policy of Govt./ important policies/orders of Does the Litigation involve any policy of Government/ any amendment in
administrative dept. with wider ramification ? act/ any policy decision of administrative department ?

Special Appearance t 0IC Mobile No
rch list (Max. & columns)
AdmDepttName th MNa CazeMo rthame a/Main vyeria L ent i e Priori i trati MNextHearingDate

xnDate | F& E Iy File Mo QICAppainted OICMobileMNa




Search-Generic Report
Show Report (Click here) & Print

lites.law.rajasthan.gov.in/Genericsearch/List
Category

SubjectMatter

Appellant Name

Hearing Date From
Next Hearing Date From
Decision Date From
District

Does the Litigation involve any policy of Govt./ important policies/orders of
administrative dept. with wider ramification ?

Special Appearance

Select columns which you want o 1 (Max. & columns)

OICMobileMo

Case List

W | records per

Adm Name Unit Name

Tourism Departm RAJ. STATE HOTELS CORPORA
Tourism Departm RA|. STATE RPOI
Tourism Departm Tourism Department, [aipur
Tourism Depar Tourism Depart t, Jaipur
Tourism Departm Tourism Department, [aipur
Tourism Departm FOOD CRAFT INSTITUTE, UDAIPUR
Tourism Departm Tourism Department, [aipur
Tourism Departm Tourism Department, [aipur
Tourism Departm Tourism Department, Jaipur

Tourism Departm RA| STATE RPOI

SubCategory
Sub Matter
Respondent Name
Hearing Date To
Next Hearing Date To
Decision Date To
Decision In Gowt. FfA

Does the Litigation involve any policy of Government/ any ame
act! any pelicy decision of administrative department ?

0IC Mobile No

NextHearingDate

Click, Show Excel

Office Name Abbr/CaseNo/CaseYear Court Name, Court Place

HQ/MISC. LABOUR COURT, JAIPUR

SC. [ LABOUR COURT, JAIPUR
TOURISM DEPARTMENT ADDL. DISTRICT JUDGE (AD]),
TOURISM DEPARTMENT LABOUR COURT, CHITTAURGARH
TOURISM DEPARTMENT ( 19/ 2 RICT & SESSION JUDGE (D], JAIPUR
FOOD CRAFT INSTITUTE ADDL. DISTRICT JUDAGE (AD]). UDAIPUR
TOURISM DEPARTMENT JAIPUR ADJ NO. &, JAIPUR
TOURISM DEPARTME! LABOUR COURT, UDAIPUR
TRC UDAIPUR

HOQ/MISC.

Q LABOUR COURT, JAIPUR

Performa/Main

KLS  Print

Action




Search / Query (Generic Report)

Show Excel Report & Print

Search Result [Read-Only] - Microsoft Excel

:E;‘E] :E';ﬁl ’m%d : jm _f\ _:J

Conditional Format Good
Formatting = as Table =

FLE

Home

(oo
Y

2

& Cut
&

53 Copy
Paste
+  f Format Painter
Clipboard (F

Insert Page Layout Formulas Data Review View Developer

=||®-| ||SFWrapTed

@ Merge & Center ~

% AutoSum ~

@] Fill =
Insert Delete Format .
- - - ¢ Clear =

General

- A AT
(B I U -||H-|&- A

Calibri |1

<00

28 Sort & Find &

Filter = Select~
Editing

| % - 9% Neutra

.0
L)

Font (F Alignment (F Mumber (F Styles Cells

R6

fe | 24/11/2014

Adm Name

C

Unit Name

D

Office Name

E

Abbr/CaseNo/Cas
eYear

Court Name, Court Place

H

0IC Name

Lawyer Name

1

Appellant V5
Respondent

K
District
Name

L
Priority
Name

M
R_E_Impl
ication

N

Registration
Date

0

MNextHearing
Date

[

Decision
Date

Q
Decision
F/A

Entry

Tourism
Department, Jaipur

RAJ. STATE HOTELS
CORPORATION LTD.

HO/MISC.

OTHERS/ -8325/
2004

LABOUR COURT, JAIPUR

0.0, GUPTA

.5 CHAUHAN

VS5 STATE

laipur

Green

1/1/2004

27/05/

Tourism
Department, Jaipur

RAl. STATE HOTELS
CORPORATION LTD.

HO/MISC.

OTHERS/ -8324/
2002

LABOUR COURT, JAIPUR

ML.K. GOYAL

GOVT.ADVOCATE

V5

Jaipur

Green

1/1/2002

27/05/

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TOURISM DEPARTMENT
JAIPUR

OTHERS/ -8323/
2001

ADDL. DISTRICT JUDGE
{ADJ), JAIPUR

G5

GANGWAL

GOVT ADVOCATE
, RCSAT JAIPUR

HEMANT AGRAWAL
VS5 STATE

laipur

Green

1/1/2001

24711/

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TOURISM DEPARTMENT
JAIPUR

OTHERS/ -8320/
2003

LABOUR COURT,
CHITTAURGARH

BHANU
PRATAP

GOVT.ADVOCATE

CHANDRA PRAKASH
SHARMA VS5 STATE

laipur

Green

24/11/2003

25/05/}

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TOURISM DEPARTMENT
JAIPUR

OTHERS/ -8313/
2004

DISTRICT & SESSION
JUDGE (DI}, JAIPUR

PAWAN

KUMAR JAIN

GOVT.ADVOCATE

SAINI TRAVELS VS
STATE

Jaipur

Green

13/10/2004

24/11))

Tourism
Department, Jaipur

FOOD CRAFT INSTITUTE,
UDAIFUR

FOOD CRAFT INSTITUTE,
UDAIPUR

OTHERS/ 4/ 2001

ADDL. DISTRICT JUDGE
{ADJ), UDAIPUR

SEHGAL

SANGEETA

NARAYAN SINGH
SHEKHAWAT

SHEELA R. WAJANI
VS5 STATE

Udaipu
v

Green

10000

23/04/2003

11/10/2005

30/06/

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TOURISM DEPARTMENT
JAIPUR

cA/ 4/ 2006

ADJ NO. 6, JAIPUR

PUNITA
SINGH

VSP.UCL

laipur

Green

10/1/2006

26/11/

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TOURISM DEPARTMENT
JAIPUR

OTHERS/ 9/ 2005

LABOUR COURT,
UDAIPUR

BHANU
PRATAP

GOVT.ADVOCATE

FREM SINGH
LODHA VS STATE

laipur

Green

21/04/2005

24711/

Tourism
Department, Jaipur

Tourism Department,
Jaipur

TRC UDAIPUR

ca/ 10/ 2012

ADJ NO. 2, UDAIPUR

SUMITA
SAROCH

DINESH KUMAR
GUPTA

MAHENDRA SINGH
V5 State

Udaipu
v

Green

4/5/2012

3/3/2017

10/12)

11

Tourism
Department, Jaipur

RAJ. STATE HOTELS
CORPORATION LTD.

HO/MISC.

OTHERS/ 13/
1995

LABOUR COURT, JAIPUR

IM.K. GOYAL

GOVT.ADVOCATE

VS5 STATE

laipur

Green

1/1/1295

27/05/

12
13
14
15
16
17
1B
19
20
21
22
23
24
25

oA

¢ | Tableo %1




To Add New Master Entry

> To Add New Office & Login-ID/ Passw&

e send request through  Administrative
e Department

» Court

» To Add other Master Entry like Court

» Division

Type, Court Name, Court Place, Subject

» Tehsil

Category, Subject Sub-Category, Subject

gromess = [Matter, Case Abbreviation etc. please
contact Justice Department.

ipur

» Subject Sub Matter




Contact us for Technical Help & Support (LITES)

Mobile / |.P.
Landline Phone

Shri Shrawan Kumar Sharma Analyst-Cum Programmer
(Deputy-Director)

98870-65727 21317

Shri Krishna Nand Sharma Programmer 0828164147 21137

Shri Babu Lal Chaudhary Programmer 0314763860 21137

Email ID : justice-deptt@rajasthan.gov.in

Address : Room No. 7327 I11rd Floor, Food Building, Secretariat, Jaipur




THANKS



